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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been autho-
l'ised by the Committee to submit the Report on their behalf, present 
this Twenty-Sixth Report on action taken by Government on the 
recommendations contained in the 65th Report of the Estimates Com-
mittee (Third Lok Sabha) on the Ministry of Railways-North 
Eastern Railway. 

2. The 65th Report of the Estimates Committee was presented to 
the Lok Sabha on the 23rd February, 1965. Government furnished 
replies indicating action taken on the recommendations contained 
in the Report on the 8th October, 1965, 9th November, 1965 and 11th 
February, 1966. The last communication furnishing the further in-
formation called for from the Ministry was sent by them on the 
3rd June, 1967. The Study Group IE' of the Estimates Committee 
(1967-68) considered the replies received from the Ministry on the 
7th August, 1967. At their sitting held on the 29th November, 1967, 
the Study Group approved the draft Report which was subsequently 
adopted by the Committee on the 7th December, 1967. 

3. The Report has been divided into the following chapters:-
I. Report. 

II. Recommendations that have been accepted by Govern-
ment. 

III. Recommendations which the Committee do not desire to 
pursue in view of the Government's reply. 

4. An analysis of the action taken by Government on the recom-
mendations contained in the 65th Report of the Estimates Committee 
(Third Lok Sabha) is given in Appendix VI. It would be observed 
therefr·)m that but of 85 recommendations made in the said Report, 
77 rece mmendations, i.e. 95 percent, have been accepted by Govern-
ment. The Committee do not desire to pursue the remaining 4 re-
comma ldations, i.e. 5 percent, in view of the Government's reply. 

NEW DELHI; 

December 15, 1967. 
Agrah4yana-24,-1889 (Saka). 

(vii) 

P. VENKATASUBBAIAH, 
Chairman. 

Estimates Committee. 



CHAPTER I 

REPORT 

The Estimates Committee are glad to observe that the points 
brought out in their Sixty-fifth Report (Third Lok Sabha) on the 
Ministry of Railways-North Eastern Railway have been replied to 
by Government in time and gen'erally to their satisfaction. 

2. While noting the action taken by Government CD certain re-
commendations, the Committee desire that further information OD the 
progress made in the implementation of some of the recommendations 
(included in Chapter II) may be furnished to the CommitOOe before 
the end of the current financial year. 

2746 (AU) LS-2. 



CHAPTER n 
RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY 

GOVERNMENT . 

Recommendation (Serial No.2) Para No.3 

The Committee note that while the operating-cum-efficiency index 
of the North-Eastern Railway had declined in 1958-59 immediatel.y 
following the bifurcation, there has been sustained improvement 
lime then. The Committee are glad particularly to note that the 
improvement in overall operating-cum-efficiency index in 1963-64 hal!; 
been of the order of 5' 6 per cent. They hope that this rate of im-
provement would be maintained tm the Railway is able not only to 
meet aU its working expenses but also to pay its share of contribu-
tion to the General Revenues. 

REPLY OF GOVERNMENT 

The observations of the Committee are noted. Constant effort.s 
are being made to ~ffect further improvement in the efficiency and 
the economies of the North Eastern Railway. 
[Ministry of Railways (Railway Board) O.M. No. 65-B(C)-EC-III/ 

65, dated the 8th October, 1965]. 

Recommendation (Serial No.3) Para No.4 

The Committee note that the total working expenses continued to 
exceed the groBs traffic receipts till 1961-62 and that only in one year 
(1963-64) the net railway revenue registered a posi.tive figure of .96 
crOTes. 

REPLY OF GOVERNMENT 

Noted. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC-IIT / 
65, dated the 8th October, 1965]. 

Recommf\ndation (Serial No.4) Para 8 

(i) The Committee note that the operating ratio, indicating the 
percentage 0/ total working expen8es to gross earnin.gs, which stood 
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ltt 142'6 in 1959-60 has been progressively 'brought down to 93'~7in 
1963-64. They are, however, concerned to note that the operating 
ratio is expected to rise to 99' 4 in 1964-65. 

The Commitee would like to draw the attention to thestudll made 
by the E1Jiciency Bureau of the ordinary workmg expenae.oj the 
North Eastern Railway and suggest that sustained efforts ahould be 
made to control the expenditure so as to appreciably reduce losses 
and arrest the rise in operating ratio. 

(ii) The Committee note that the last study of the wOTking ex-
penses of the North Eastern Railway was made by the EtJicien,cy 
Bure(lu nearly four lIears ago. They would suggest that a fresh 
study may be made by the Efficiency Bureau so that effective action 
(~an. be taken, 1:" improve e.fJiciency and effect economy. 

REPLY OF GOVERNMENT 

(i) The expectation at the time the budget estimates for 1964-65 
were prepared was that the operating ratio for the year would be 
99' 4 per cent as compared to 93' 87 per cent in 1963-64. According to 
the revised estimates for 1964-65 presented to Parliament in February, 
1965, however, the operating ratio was expected to be only 90'1 per 
cent. This was mainly due to an improvement in the trend of earn-
ings with a less than proportionate increase in working expenses. 

Every effort will be made to maintain this improvement in the 
opera~ing ratio. It has also been decided to undertake a further 
study of the revenue working expenses of this Railway through the 
Efftciency Bureau, to improve th~ finanCial results of 'the Railway. 

(ii) The recommendation is accepted that a fresh study should 
be undertaken by the 'Efficiency Bureau. 

[Ministry of RaiLways (Railway Board) O.M. No. 65-B (C)-EC-UII 
65, dated the 8th October, 1965]. 

Recommendation (Serial No. S) Para No.8 

The Committee feel that effective measures should be taken to 
reduce npenditure on North Eastern Railwav,""y economiBing in daD, 
effecting reduction in cost oj standard repair. to locomotives and 
carriageB, cutting down losses in running ferry Bf'rvices etc. and by 
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positive measures designed to attract more traffie ·particularlt/ jof'l 
Bugarca.ne, ~gar and jute. They also feel that there is scope for 
improving the utilisation of engines increasing the speed of goods 
trains, reducing detention to wagons in marshalling/transhipment 
yarell etc. thereby improving etJiciency and effecting economy in 
operations. 

REPLY OF GOVERNMENT 

The further improvements in the operating ratio for the year 
1964-65 referred to in reply to Recommendation No.4 (i) partly 
reflect the effect of increased efficiency of utilisation of the various 
assets and C?f man power on the North Eastern Railway. The Min-
istry of Railways are fully alive to the need for economy in all 
spheres of activity and will continuously ~ndeavour to increase 
efticiency and reduce expenses to the maximum extent possible. 

The observations of the Committee regardiilg impro~d utilisa-
tion of engines ~tc. will be borne in mind by the Efficiency Bureau 
in making the fresh study now decided upon. 

[Ministry 01 Railways (Railway Board) O.M. No. 65-B(C)-EC-III/ 
65, dated the 8th October, 1965]. 

Recommendation (Serial No.6) Para No. 11 

The Committee are constrained to note that the net losses on run-
ning of ferry services on the North Eastern Railway continue to be 
very high; despite the closure of the ferry service at Mokameh, on: 
the opening 01 the Rajendra Pul, in 1959. They feel that there is 
scope for reducing the number of steamers and vessels on the North 
Eastern Railway and for bringing down the staff strength. Now that 
aU the outstanding repairs to the crafts have been carried out, they 
would like to see a su'bstantial reduction effected in the cost of repair 
and maintenance of the flotilla. 

REPI,Y OF GOVERNMENT 

A Cvmmittee consisting of three Junior Administrative Officers 
has been set up to investigate the matter and suggest measures for 
reducing tire losses. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC-III/ 
65, dated the 9th November, 1965]. 
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ReeommendatioD (Serial No.7) Para No. 11 
The Committee feel that concerted efforts aTe called for to effed 

reduction in coal consumption on ferry services on the North Eadern 
Railway. 

REPLY OF GOVERNMENT 

The Efficiency Bureau of the Railway Board had conducted a 
detailed study of the Ordinary Working Expenditure of the North 
Eastern Railway in 1961, and had recommended inter alia, that there 
is considerable scope for reduction in the coal consumption on the 
Railway's ferry S'ervices. Following this recommendation, the Rail-
way took the following steps to reduce coal consumption:-

(i) Coal rations were fixed on the basis of consumption per 
hour after proper trials, so that they can be effectively 
applied for assessment of the consumption trends under 
all weather conditions throughout the year. Coal is issued 
to each steamer for the trips to be worked during the 
day, together with a fixed reserve stock, and when drivers 
consume more coal than the rationed quantity, suitable 
action is taken against them. 

(il) Steamers and tugs are being provided with calibrated 
coal bunkers for visual assessment of the quantity of coal 
consumed. during each trip as against the fixed rations. 

(iii) Fuel Inspectors have been instructed to exercise regular 
monthly checks on the coal registers maintained at the 
river Ghats and to report any discrepancy noticed. 

2. As a result of these measures, there has been a steady improve-
ment in coal consumption on the ferry services of the North Eastern 
Railway. 
[Ministry of Rai.lways (Railway Board) O.M. No. 65-B(C)-EC III! 

65, dated the 8th October, 1965]. 

Recommendation [Serial No.8 (i)] Para No. 11 

The Committee view with concern the incret.lSe in the lOSle, on 
the running of ferry services on the North Eastern RIy. from 
R8. 46'90 lakhs in 1962-63 to Rs. 53'93 lakhs in·l963-64. They would 
(ike the Ministry of Railways to urgently look into the matter and 
devise measures to check the rise in losse, in running the ferry 
,ervi~eB. They feel that it may be worthWhile to coutitute on 
ezp"ert cmnmittee to go into the matter and auggtlt m.eGBUra for 
reducing the toBle,. 
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REPLy"OF GOVERNMENT. 

A Committee consisting of three Junior Administrative Officers 
has' beetl set up to investigate the matter and suggest measures for 
reducing the losses. 

[Ministry of Rauways (Railway Board) O.M. No. 65-B (C) -EC III/ 
65, dated the 9th November, 1965]. 

Recommendation (Serial No.9) Para No. 13 

The Committee feel tha.t greater vigilance should have 'been 
exercised in sanctioning increased staff on the North Ea,stern Rail-
way in 1963-64, particularly for Signals Department. 

REPLY OF GOVERNMENT 

The attention of the North Railway has been drawn to the Com-
mittee's view. 

[Ministry q] Railways (RaHway Board) a.M.· No. 65':B (C)-EC-III/ 
65, dated the 8th October, 1965]. 

Recommendation (Serial No. 10) Para No. 17 

The Committee cannot help concluding that the Railways have 
not given any serious consideration to the Report of the Ef/iciency 
Bureau on the staff strength of the Signals and Telecommunication 
Department of the North Eastern Railway, and that in spite of the 
remarks and recommendations of the Efficiency Bureau, due care 
has not been exercised in sanctioning additiOnal staff for that 
Department of the North Eastern Railway. They would like the 
Financial Adviser of the North Eastern Railway to exercise a 
special check in this behalf and to see that no additional posts for 
Signals and TelecommunicatiOn Department are sanctioned unless 
he has satisfied himself that all avenues of rational and economic 
utilisation of existing staff have been explored. The Committee 
agree with the Efficiency Bureau that while advanced form, of 
signalling may be necessary to meet the increasing demands of line 
capacity combined with safety. fqcilities to be provided should 
match the needs of transportation and, the Committee would add, 
.• houldnot be e%travagant or greatly in excess of requirement. 

REPLY OF GOVERNMENT 
( 

. Noted. The-Railway has ·been advised that the Financial Adviser 
should exercise a check to see that no additional posts for S&T 
Deptt. are sanctioned unless he has satiftsed himself that all avenues 
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of rational and economic utilisation of existine staft have been 
explored. 

The Committee's observation that the facilities .tobe provided 
should not be greatly in exc·ess of the needs of transportation, his 
been noted and will be kept in view while dealing with proposals 
for works on the Railway. . 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC, Ill/ 
65, dated the 8th October, 1965]. 

Recommendations (Serial Nos. 11 &; 12) Para No. Z4 

11. The Committee find that the hours worked per day per engine 
available jor use on the North Eastern Railwallincreased jrmn 10'3 
in 1961-62 to 10'5 in 1962-63 but again feU to 10~4 in 1963-64. Engine 
utilisation on this Raitwtly continues. to be the lowest as compared 
to other Metre Gauge Railways. The Committee would streIB the 
need fOT taking c<>1Werted meaS'ILres to improve engine utilisation. 

12. Since larger number of branch lines and their shorter average 
length are stated to be mainly. responsiLtc for tlll~ low 'Utilisation 
of engines on the North Eastern Railway, the Committee would 
suggest that the Railways may consider the feasibility of ertend. 
ing some of the branch lines and of inter-connecting them, ke~ing 
in view the traffic requirements of the areas served and the AVail-
ability of funds. 

REPLY OJ' GOVERNMENT 

The North Eastern Railway is making efforts to improve engine 
utilisation. 

The recommendation of the Estimates Committee· in regard to 
extending and inter-connecting some of the branch ·lines will be 
kept in view when additional traffic requirements . in f1itu~ 
warrant the expansion of rail capacity in the form of new ranway 
line construction. 
(Ministry of Railways (Railway Board) O.M. No. 65-B(C)-EC Ill/ 

65, dated the 8th October, 1965]. 

Recommendation (Serial No. 13) Para No. Z5 

The Committee note that there ha3 been. ,light improvement .. 
the speed of goods traina on the North Ea.stern Railway in 1963-M. 
the speed of through goods traim b~mg 15' 0 kilometn. and. of aU 
goods trains being 11'1 kilometres. 
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The Committee, however, feel that there is scope for improv-
ing the performance specially in view of the planned programme 
of replacement of old engines, rehabilitation of track, modernisa-
tion of singal and telecommunication facilities, development of 
line capacity etc. 

REPLY OF GOVERNMENT 

Noted.. 

[Ministry of Railways (Railway Board) O.M. No. 65-B(C)-EC 111/ 
65, dated the 8th October, 1965]. 

Reeommendation (Serial No. 14) Para No. 27 

The Committee would like the Railway Board to ensure that the 
North Eastern Railway are given their full quota of new locomotives 
in replacement of the overaged ones and that the percentage of over-
aged stock is reduced to the extent feasible. 

REPLY OF GoVERNMENT 

The recommendation has been noted. 

The Railway Board have already taken action to allot locomotives 
to the North Eastern Railway keeping in view the requirements for 
the movement of traffic. Since November 1964 that railway has 
received 17 YP /YG locomotives and they are to get 18 more locoma-
tiv~ now under manufacture at the TELCO Works. The Railway is 
Slso taking effective steps to withdraw overaged locomotives from 
service for condemnation and this will reduce the percentage of over-
age loco holdings. The policy of the Board is to replace as many 
overage locomotives.s possible consi'Stently with the flnanclal 
resources and the manufacturing capacity available for their replace-
ment. 
[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC III! 

65, dated the 8th October, 1965]. 

Recommendation (Serial No. 15) Para No. 30 

The Committee are glad to note the relaxations which have lately 
been made in Rationalisation Scheme on the North Eastern Railway 
and they hope that it would help the Railway to attract the much 
needed inCrease in goods traffic. 
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REPLY OF GoVERNMBNT 

Noted. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C)·EC 111/6', 
dated the 8th October, 1965]. 

Recommendation (Serial No. 18) Para No. 31 

The Committee understand that on account oj the Rationcdilcztion 
Scheme of movement on the North Eastern Railway, consignment.9 to 
certain directions from some points are allowed to be moved only via 
longer and dearer routes to suit the operational convenience of the 
Railway with the result that the users have to pay more than the 
freight charged for the shorter route. The Committee have been 
informed that the Railways are reviewing the whole thing to reduce 
the d'if!iculties of the consumers. The Committee would ,tress that 
the matter should be examined ecrrly and necessary relief afforded as 
far as practicable. 

REPLY OF GOVERNMENT 

When the Committee last heard the Ministry of Railways (Rail-
way Board) in November 1964, the following restrictioll8 were 
there:-

(i) Traffic offering from B.G. stations to stations falling with-
in Barabanki Zone i.e. all M. G. stations east of Sitapur 
(exclusive) and west of Gorakhpur (inclusive) was ,per-
mitted to be booked only via Barabanki. 

(ii) Traffic from B. G. stations to metre gauge stations situated 
on the North Eastern Railway east of Gorakhpur (exclu-
sive) for which via Barabanki was the shortest route waS 
carried by alternative route other than via Barabanki. 

(iii) Movement of heavy lift consignments weighing over 10 
tons and non-dangerous POL traftic was not accepted via 
Bhagalpur. 

2. The Rationalisation Scheme has been further reviewed and 
liberalised and the restriction referred to under item (I) has since 
been removed. The restriction at item (U) has also been partially 
relaxed to permit movement of textiles. The restriction, however, 
still applies for traffic other than textiles snd the relaxation 
of this restriction is also under consideration. 

3. As regards restriction No. (iii), heavy lift consignments over 
10 tons are moving via Garhars as - crane facilities for Ufting such 
consignments are available there Bnd not at Bhagalpur. 



10 

4. As regards restrictions imposed On the movement of coal to 
consumers on the North Eastern Railway, the present position is that 
the coal rationalisation scheme permits consumers to obtain their 
supplies of coal from the nearest source of supply. Consumers for 
whom the normal and the shortest route is via Garhara are allowed. 
to obtain their requirements of coal from the Raniganj field, which 
is 1he nearest source of supply, and which is in a position to supply 
all the coal required by consumers on the North Eastern Railway. 
The movement of coal by the longer/dearer route via Manduadih 
can arise only if consumers insist on obtaining their supplies of coal 
from the Jharia or Karanpura field lor which there is no justification 
as long as coals of the same grade and· quali'ty are available in the 
Raniganj field which is the rational source of supply for all consu-
mers for whom via Garhara is the shortest route. In the circums-
tances, there is no justification for the rationalisation scheme 10 be 
amended so as to permit movements from more distant and opera-

.. tionally diffiC111t sources of supply Or for the Railways 10 subsidise 
those consumers who are not prepared to mov.e coals from the near-
est source of supply. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C)-EC 111/65, 
dated the 11th February, 1966]. 

COMMENTS OJo' THE COMMITTEE 

The Committee may be informed whether 1he restriction on move-
ment of traffic (other than textiles) from Broad Gauge stations to 
metre gauge stations s1'Luated on the North Eastern Railway east of 
Gorakhpur (exclusive) via Barabanki has since been relaxed. 

The Committee would also like to be informed about the reasons 
for not providing crane facilities at Bhagalpur, or failing that why 
the Railways do not charge freight via Bhagalpur on h'eavy lift con-
signments since the consumers are compelled' to take the longer 
route via Garhara due to the default of the Railways. 

Recommendation (Serial No. 17) Para No. 34 

. The Committee are concerned to note the inadequacy of the 
measures taken by the North Easte'l'n Railway to attract sugarcaM 
traffic and the consistent fall in sugarcanetratJic on that Railway. 
The Committee would stress that all efforts should be made by the 
Railway to aTTest this decline by offering better facilities and service 
for transport of. sugarcane. 
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REPLY OF GOVERNMENT 
i 

Noted. Railways have taken and will continue to adopt all possi-
ble measures to attract sugarcane traffic by offering bette.t" facilities 

.and service. The loading of sugarcane on the North Eastern Rall-
way during the sugarcane season Of 1964-65 (October to March) was 
28'3 per cent more than in the corresponding months of 1963-64. 

[Ministry of Railways (Railway Board) O.M. No. ~B (C) -EC-III/ 
65, dated the 8th October. 1965J. 

COMMENTS OF THE COMMl1"l'EE 

The de~ai1s of the measures taken to attract more sugarcane tra-
ffic on the North Eastern Railway may be intimated to the Commit-
tee. 

Recommendation (Serial No. 18) Para No. 35 

The Committee note that the covered wagons supplied by the 
North Eastern Railway for movement of sugarcane, as compared to 
indents, were short by 1,767 in 1962-63 and 3,225 in 1963-64. The 
Committee understand that covered wagons are asked for by the 
factories jor despatch of sugarcane when it has to travel over a com-
paratively longer distance or where it is apt to suffer detention in 
yards like Mansi which are notorious for pilfeTage. The Committee 
feel that either the Railways should make effortll to supply wagons 
of the type required by the sugar factories or tighten uJ) security 
measures en route so that safety of cane may be emured and the 
necessity of covered wagon' may .be obviated. 

REPLY OF GOVERNMENT 

Ordinarily, open wagons are better suited for the transport of 
Sugarcane. Covered wagons are generally utilised for the transport 
of commodities like Sugar, Cement, Salt and foodgrains which are 
likely to get damaged by rain or are of higher value. In the past, 
covered wagons for the transport of sugarcane have been indented 
for by some sugar mills only to avoid the risk of pilferage. Instruc-
tions have been issued that R.P.F. staff should afford maximum pro-
tection against pilferage at Mansi and other stations en route. The 
matter has also been brought to the notice of the local Civil authori-
ties for cooperation in preventing pilferage. This should ensure the 
safety of the cane and obviate the need to indent for covered wagons. 

r Ministry of Railways (Railway Board) O.M. No. 65-8 (C) -EC 111/65, 
elated the 8th October, 196eJ. 
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COMMENTS OF THE.. COMMITTEE 

The Committee hope that as far as possible, covered wagons for 
carrying sugarcane to long distances will be provided when demand-
ed. A report about the extent of covered wagons demanded and 
supplied during the last two years may be furnished by the end of 
the current financial year. 

Recommendation (Serial No. 19) Para No. 36 

The Committee consider that in the face of the persistant com-
plaints from the sugar interests about pilferage of sugarcane at Mansi, 
the Railway authorities should have effectively tightened security 
measures in that yard. The detention ot wagons in Mansi yard 
should also be reduced to the minimum. The... Committee have no 
doubt that the sugar mills will fully cooperate with the Railways in 
agreeing to receive the wagons in the earlier hours of the day if this 
would reduce the detention of wagons at Mansi. Incidentally, the 
elimination ot pilferage in Mansi yard would also reduce the demand 
for covered wagons, for movement of sugarcane, which the North 
Eastern Railway :lind at present difficult to meet. 

REPLY OF GOVERNMENT 

Instructions already exist for tight security measures for prevent-
ing pilferage of sugarcane from wagons either stabled in yards or 
while in transit particularly during sugarcane crushing seasons and 
these instructions have been reiterated. The sugarcane wagons are 
generally guarded by the Mills' Chowkidars ..who also escort these 
wagons. The Railway Protection Force Staff render all possible 
assistance to these Chowkidars whenever required by them. 

As a result of these preventive measures, there have npt been any 
complaints of pilferage from Mansi Yard. 

The question of detention of sugarcane wagons has been engaging 
the constant attention of the Railway Administration. The sugar-
cane shuttle has to leave Mansi after connecting sugarcane wagons 
received from different directions. Since the timings of trains work-
ing into Mansi from different directions cannot be so co-ordinated as 
to prevent any detention at Mansi, it is unavoidable that some of the 
sugarcane wagons are subjected to some detention at Mansi. Previous 
insiructions that the time table of the sugarcane shuttles should be 
drawn up in conSUltation with the Sugar Factory, have been re-
iterated. 

[Ministry of Railways (Railway Board) O.M. No. 65-B(C)-EC IlI/65, 
dated the 8th October, 1965]. 
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Reeommendation (Serial No. 28) Para No. 37 

The Committee are surprised that the RaHways have taken an 
inordinately long period of nearly three years to rectify incorrect 
markings on the 110 K.C. type molasses tank wagom, which had 
come to notice in February, 1962. They comider that the mistakes 
in marking should have been rectified within a short period of their 
coming to notice. The Committee would suggest that the Railways 
should tighten up the checking arrangements in the Workshops 80 

that erro,'s of this nature do not recur, 

REPLY 01' GOVERNMENT 

Instructions & Rules for marking correct carrying capacity already 
exist. These have been reiterated and re-emphasised for the guid-
ance of the Railways. The Railways have also been advised to re-
view the arrangements in the workshops and elsewhere, where the 
marIting of the carrying capacities of wagons is undertaken and 
ensure that they are such as would preclude any possibilities of 
errors. 

Railways have also been instructed to ensure that any errors in 
the marking of carrying capacity which may come to notice are 
rectified with the leaS't dE'lay. 
[Ministry of Railways (Railway Board) O,M, No. 65-B (C)-EC 111/65, 

dated the 8th -October, 1965]. 

Recommendation (Serial No. 21) Para No. 38 
While the Committee appreciate the punctual running of sugm'-

'cane shuttles em the North Ecutern.Railway they feel that ther-e is 
room for closer coordination between the station authorities and the 
sugar factories to obviate complaints of piling up of empties and 
loaded cane wagons at stations and their placement at the millB' sid-
ings for clearance in bunche.,. 

REPLY OF GOVERNMENT 

Instructiom; have !)e'en issued that the Time Table for the sugar-
cane shuttles should invariably be drawn up in consultation with 
the sugar factories on the N. E. Railway. Instructions have also 
been issued that the empties materialising at factory stations after 
the cane wagons have been unloaded should be cleared expeditiously 
to avoid accumulation and idling of stock. 
rMinistry of Railways (Railway- Board) O.M. No. 65-B (C) -EC 111/65, 

dated the 8th October, 1965]. 
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COMMENTS OF na COMMITTEE 

The Committee may be informed whether there has been any 
improvement in the position as a result of the instructions issued to 
the North Eastern Railway. 

Recommendation (Serial No. 22) Para No. 39 

As the Railways are looking jor traffic, the Committee woutd 
suggest that the North Eastern Railway authorities may on their own 
"eview the jadlities and conditions of maintenance of the loading 
ramps for sugarcane 80 that the app-rehensions expressed by sugar 
factories about their a4equacy are removed. 

REPLY OF GOVERNMENT 

The North Eastern Railway Administration is already alive to the 
problem and has been taking steps to ensure that adequate loading 
facilities for sugarcane are provided at different stations according to 
the requirements of cane traffic. The present policy is to provide 
separate ramps for loading of sugarcane for various sugar factories 
in U.P. and Bihar at stations notified by the Cane Commissioners 
concerned. Periodical reviews are also conducted by the Railway 
Administration for deciding on the need for construction of new 
ramps and/or extension of the existing ramps. ror this purpose 
meetings are held at the commencement 'of cane season each year 
hetween factory representatives and ,the Railway authorities at the 
districts level to discuss various aspects of the reqUirements for 
sugarcane loading traffic, including the probable duration of carie 
season, the volume of traffic, the direction of movement, the adequacy 
of existing loading ramps and approach road facilities etc. 

Following a recent review, proposals for the construction of new 
ramps and extension of existing ramps have been approved at the 
following stations:-

I, 

(i) New Cane loading ramps at: 
Sundhiamau, Kidil dapur, Mairwa, Bhatpar Rani, Bisalpur, 

Mala, Shahgarh, Dhudhia Khurd, Saithal, Bijaura, 
Kaithola, Ratan Sarai. 

(Ii) Extension of existing ramps at: 
Baksi-Katalab. Maijapur, Arnikhana, Kukra, Adapur, 

Manigachi, Sarju. 

The existing cane loading ramps and approach roads are general-
ly in a good state of repair, and repairs as necessary are always 
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carried out by the Railway Administration before commencement of 
each cane loading season. 

[Minis tTY of Railways (Ra~lway Board) O.M. No. 65--B (C)·EC 111/65, 
dated the ath Octo beT, 1965]. 

Recommendation (Serial No. 23) Para No. 40 

The Committee aTe glad to note the relaxation made by the Rail-
ways in Tespect of wagon Tegistration fee for assisted/priva.te sidings, 
'but feel that there is a case for reconsideration of the rule of forfei-
ture of registration fee where the registration has to be cancelled 'by 
a .9ugar mill for want of supply of wagon by the Railways within the 
validity period of the permit for release of sugar granted to the mill 
by the Govern.ment. 

REPLY OF GOVF.RNMENT 

On the North Eastern Railway all sugar mills are served by sid-
ings and traffic offered by them is booked from the sidings which are 
either assisted or private. In respect of traffic offered from assisted 
and private sidings, deposit of registration fee is not demanded and 
the question of its forfeiture therefore does not arise. 

[Mini$try of Railways (RaHway Board) O.M. No. 65-B(C}-EC III/65, 
dated the 8th October, '1965]. 

Recommendation (Serial No. 24) Para No. 41 

The Committee consider that the percentage oj rejected wagQns 
supplied by the North Eastern Railway jor loading of 8uga1'! during 
the calendar year 1963 is rather high and that the system of pre-
examination of wagons for supply to sugar factories should have been 
introduced much earlier to obviate complaints. They would suggest 
that the system of pre-examination 1'I1llY be e:rtended, as far as prac-
ticable, to the supply of wagons required for loading of commodities 
which are highly susceptible to 'wet'. ' 

REPLY OF GOVERNMENT 

Noted. Instructions to this effect have been reiterated to the 
Railways. 

[Ministry of Railways (Railway Board) O.M. No. 65-B.(C)-EC lII/65 , 
dated the 8th October, 1965]. 
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Recommendation (Serial No. 25) Para No. U 

The Committee feel that the Railways should tighten up measures 
particularly at transhipment points, to ensure that thoroughly clean-
ed wagons are supplied for loading of sugar bags, specially those 
meant for export. 

REPLY OF GOVERNMENT 

Suitable instructions have been issued to all Railways in this 
regard. (Appendix I) 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC III/65, 
dated the 8th October, 1965]. 

Recommendation (Serial No. 26) Para No. 43 

The Committee feel that the complaint made by the trade to the 
effect that although jute crops become available for movement by 
beginning of August, the Railways have sometimes failed to move 
jute crops up to June of the next year. is not substantiated. Never-' 
theless, they would like to point out that the total tons of jute carried 
in 1963-64 has come down as compared to 1962-63. Now that the 
wagon position on the North Eastern Railway has greatly eased, the 
Committee would suggest that efforts sh.ould be made to attract more 
jute tratJic to the Railways. . 

REPLY OF GoVERNMENT 

Instructions have been issued to the North Eastern Railway to 
make all possible efforts to attract more Jute traffic. 

[Minu;try of Railways (Railway Board) O.M. No. 65-B (C) -EC 111/65, 
dated the 8th October, 1965]. 

Recommendation (Serial No. 27) Para No. 45 

The Committee are glad to know that systematic efforts have beef'. 
made by the Railway to speed up movement of perishable traffic· 
'Ilh..ey, however, feel that the time taken for perishables to mot1e to 
C41cutta (3 days) and potatoes to Assam side (10 days) should be 
reduced. They would also stress that special care should be taken 
to cut down the delay in transit, ensure proper loading at junction 
points and sealing of vans sO that the goods reach the destinations 
flot only speedily but also safely. 
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The ~commenaation has been brought to the notice of the Rail-
ways concerned and they have been asked to take suitable steps ia 
the matter. ' -

An analysis re~ently made of the transit time of perishables 
-moving from different stations in the Sonepur and Samastipur 
Districts to Calcutta has shown that the transit time now range& 
from 2 to 3 days. For potatoes from Varanasi District to stations ill 
Assam, the actual transit time ranges now from 8 days upto GauhaU 
to 11' 5 days upto Jorhat-Town and Tinsukia. In all these cases 
some improvement has been effected. Instructions have reissued for 
;a close watch to be kept on the movement of all wagons loaded with 
perishables and take special care to reduce the transit - time stiU 
further. 
IMinistry of Railways (Railway Board) O.M. No. 65-B(C)-EC 111/66, 

dated the 8th OctOber, 1965]. 

COMMENTS OF THE COMMITTEE 

The Committee would like to have a report by the end of the 
financial year 1967-68 about the further improvements made in the 
transit time in regard to the movement of perishable traffic. Th. 
Conuni~tee would also like to know what other measures, includinl 
tl;le intrQd1.Jction of crack goods trains, etc., have been taken in the 
matter. 

Jtecomme~.ti.on (Se~i .. l No. 28) Para N~. 4G 

The Committee cannot too strongly emp]lasise the need for clas" 
.coordination between the Petroleum industries/Mini8try of Chemi-
<caZs and Petroleum and the Zonal Railways! Ministry of Railways i1& 
e3timating and planning correctly for the movement of Petroleum 
.products. 

REPLY or GOVERNMENT 

The Estimates Committee's recommendation for close co-
~rdination between the petroleum Industries/Ministry of Petroleum 
-& Chemicals and the Zonal Railways/Ministry of Railways in the 
fltimating and planning of the movement of Petroleum products Is 
~. 

{Ministry of Railways (Railway Board) O.M. No. 85-B(C)-EC 111/65, 
elated the 8th October, 1965]. 

2746 (Aii) L~3. 
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Recommendation (Serial No. 29) Para No. 46 

_ The Committee note that the 300 tank wagons rendered 8'Urpl~ 
'on the Northeast Frontier Railway as a result of the commissioning 
oj the Gauhati-SiUguri products pipeline in November. 1964 have 
.since been transferred to the North Eastern Railway and based at 
Baraun'. They also note that there is a proposal to utilise these 
.Metre Gauge tank wagons for carrying petroleum products from 
Barauni to Shakurbasti through an all Metre Gauge route, but since 
.the cost of the longer Metre Gauge route would be higher as co,,~
pared to the Broad Gauge route, the question of sharing the addition-
al freight is under the consideration of the Railways and the Indian 
Oil Corporation Limited. The Committee hope that a workable 
solution for the utilisation of 300 surplus tank wagons would be 
found at an early date. -

REPLY OF GOVERNMENT 

The issue of sharing the additional freight -on POL despatches ex-
Barauni to ShakurbaS'ti by the relatively longer all Metre Gauge 
route has since been finalised in consultation with the Indian Oil 
Corporation. A copy of the orders issued in this regard is enclosed.' 
. (Appendix II) 

Despatches of POL products to all points, including the Delhi 
area, which can be served by both the all Broad Gauge route anel 
the all Metre Gauge route, are currently permitted and are taking 
place only by the all Metre Gauge route. As a result, the available-
fleet of Metre Gauge tank wagons is being fully utilised. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC Ill/65._ 
dated the 8th October, 1965]. 

Recommendation (Serial No. 30) Para No. 47 

The Committee are concerned to note that there has been a large-
1lumber of derailments in the North Ea.stern Railway and that after 
some comparative improvement in 1962-63 (147 derailments in 1962-
13 as against 289 in 1958-59) the number Of derailments in 1963-K 
has again risen to 161. 

The Committee are, however, informed that the Ministry of Rail-
ways are taking concerted mea.sures to bring down the incidence of.' 
derailments and to effect improvement. 
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The Committee would stre" that every effort shOUld be made 

through audio-visual apparatus, refresher courses, intensive training, 
pUblicity campaigns, safety seminars, award oj prizes, etc. to make 
the staff safety-conscious. These measures are all the more necea· 
sary as this Railway has inherited a large num'ber of staff recruited 
during the Company days. They also hope that the Report of the 
high powered committee consisting of the Chief Operating Superin-
tendent, North Eastern Railway, Chief Mechanical Engineer, North".. 
east Frontier Railway and the Director, Research, Designs and 
Standards Organisation would be expedited and concerted measures 
taken in implementation of the recommendations to reduce the inci-
dence of accidents. 

REPLY OF GOVERNMENT 

The Safety Organisation under the Transportation Superinten-
:lent (Safety) on the North Eastern Railway is already charged with 
the duty of making the staff safety conscious by pressing into service 
.11 available media of education and incentives envisaged by the 
Committee in their recommendation. There is already a substantial 
reduction in the number of derailments on the N.E. Railway. 

The Committee of Heads of Departments has since submitted its 
report, which is under consideration of the Board. Such of the 
recommendations of the Committee as are found feasible will, in due 
course, be implemented for further reducin~ accidents. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC 111/65, 
dated the 8th October, 1965]. 

COMMENTS OF THE COMMITTEE 

Further action taken to implement the recommendations made in 
~e Report of the Committee of the Heads of Departments may be 
intimated. 

Recommendation (Serial No. 31) Para No. 49 

'l'he Committee find th4t the proposed outlay for the Third Plan 
has been variously indicated by the General Manager, North Ecut. 
ern Railway in the Annual Reports of the Railway. It is shown IlS 

Rs. 69,96 lakhs in the Annual Report for 1962-63 and Rs. 73,86 lakhs 
in the Annual Report for 1963-64. 

The Committee h4ve been informed that the Plan 1f.gures- con-
tained in the Annual Repm'ts indicate the amount, which had been 
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oalocd for by the North ElI8tern Railw4Y and not the 4motmt, ac~ 
iuoU" IOnctioned by the MinWrll of RtriltD4YB. 

'l'he Committee would 81J{JgeBt that the MiniBtry of Ra.ilway. 
mAY iBBu.e clear instructions on. the sUbject so that uniform princi-
ples are followed by the General Managers in indicating the Plan 
outlay in the Ann'U4l Reports of the respective Zonal Railways. 

REPLY OF GOVERNMENT 

The Railway Board have issued instructions to the> Zonal Rail-
ways as well as the Manufacturing Units and Projects that only 
figures of financial or physical targets relating to the Annual or the 
Five Year Plan which have been fixed or- accepted by the Railway 
Board, should be published by them in their Annual Reports. 

[Ministry of Railways (Railway Board) O.M. No. 65-B(C) EC III/ 
65, dated the 8th October, 1965]. 

Recommenciation (Serial Nos. 32 & 33) Para No. 50 

32. The Committee are not happy about the heavy shortfall in 
the e~ecution of bridge works on the North Eastern Railway i" 
a3 'much as only 275 bridges were physico.Lly completed against the 
p70gramme of 610 during the Second Five Year Plan. The Com-
mittee note that due to failure to implement the programmes of 
the Second Plan, a more modest programme has been taken up ift. 
the Third Plan. The Committee feel that Buch failures may leai 
to lack of proper railway facilities being created. 

'l'hey, however, note that the progress during the current plan. 
period has been fairly rapid and that wOTk on 393 'bridges, out of 
the 450 bridges, including those brought fOTward from the Second. 
Plan, has been completed. 

33. The Committee woiLld like to emphasise that the regirderiT1f/ 
0/ the Elgin Bridge on the North Ea.stern Railway whil!h wa.s on-
gifl,tJ.lly programmed Jor 1957-58, should be completed a.s early aa 
PP8Bible within the Third Plan period. 

RULY OF GOVERNMENT 

32. In order to introdUce higher speeds, a programme for track 
renewals Uld rehabilitation of 610 uncierstrength bridges w. pre-
pared by the North· F;astern Railway far the Second Plan period, 
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but the physical progress fell below expectations due to the fullow-
iDg limiting factors:-

(i) The programme of Track renewals absorbed nearly al1 
available speed restrictions 'So that only a limited number 
of bridges could be taken up in each section. Operating 
requirements did not permit of additional restrictions. 

(ii) The supply position of bridge girders was different due 
to acute shortage of matching steel and thi~ also slowed 
down the bridge rehabilitation programme. ' 

The factors, which were beyond the control of the Railway 
Administration, resulted in bridge works having to be deferred to 
the Third Five Year Plan. The Rallway, however, has made much 
headway -during the Third Plan 'and tried to make' good the post-
ponement of rehabilitation work during the Second Plan. The 
procurement of matching steel sections is constantly watci1ed and 
availability of steel girders. has been augmented by stepping up 
fabrication in the bridge workshops of Railways. 

33. The work of regirdering the Elgin Bridge estimated to cost 
Rs. 58~ 4 lakhs involves changing of 17 spans of 200' each. The 
girders nrranged earlier had to be diverted to the N ortheasf Fron-
tier Railway for more urgent works. The work on this bridge i'8 
held up for want of 9 spans which are on order and are expected 
to be received during 1966, and the work is likely to be completed 
by 1966-67. The order for fabrication of these 9 girders was placed 
on MIs. Jessops & Co., Calcutta, who are now executing the orders 
for the more important jobs of Krishna, Mahanad!h.i and Rupnara-
yan Bridges situated on impox:tant trunk routes. According to the 
priority laid down, the firm can take up fabrication of the girders 
ef Elgin Bridge only in early 1966. It may be mentioned that the 
postponement of this work during the Second Plan has not ham-
pered operation as it Involves only a minor speed restrlction over 
the bridge. 

[Ministry of Railways (Railway Board) O.M. No. 65-B(C)~EC III! 
65, dated the 8th October, 1965]. 

Reeotnmen~atioD (Serial No. 34) Para No. SO 

The Committee are not happy about the delay in th.e remodel-
ling of the Gorakh'P1J.r marshalling yard which was originally in-
cluded in the works programme f01" 1956-57 and 1957-58, but WCIS' 

&ubsequently tqrrea4 over a large number Of years on the ground 
that the scope f01" temodelling had to be increased to handle larqer 
'VOlume of t1'Cltfic; The Committee feel that in an important yare! 
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like Gorakh}Jur, which incidentally is also the headqUMters of the 
North Eastern Railway, work should have been carried out with 
.speed. 

REPLY OF GOVERNMENT 

The North Eastern Railway is taking steps to accelerate the 
work and complete it within the current financial year. 
[Ministry oj Railways (Railway Board) O.M. No. 65-B(C)-EC Ill! 

65, dated the 8th October, 1965]. 

FURTHER INFORMATION CALLED FOR BY THE COMMITrEE 

In'-the reply of Government to this recommendation, it has been 
stated that the North Eastern Railway is taking steps to accelerate 
the work and complete it withi'n the financial year 1965-66. The 
present position regarding remodelling of the yard may kindly be 
indicated. 

[Lok Sabha Secretariat O.M. No. 5/19(1)ECII/65, dated the 10th 
. February, 1967]. 

REPLY OF GOVERNMENT 

The work relating to the remodelling of Gorakbpur Marshalling 
Yard was completed and the Final Phase opened on 4th December, 
1966. 
[Ministry of RaiLways (Railway Board) O.M. No. 65-B (C) -EC III! 

65, dated the 15th April, 1967]. 

Recommendation (Serial No. 35) Para No. 50 

The Committee are unhappy about the delay in remodelLing of 
Kcisganj yard due to delay in the acquisition oj the requisite land. 
They consider that since the cu.rrent requirements oj Kasganj yard 
estimated by the Railways (450 wagons) are jar larger than the ex-
isting working capacity of 282 wagons, there is urgent need to speed 
up the remodelling of the yard and for that purpose early and effec-
tive measures should be taken for the acquisition of land. They' 
would suggest that the railway authorities should approach the Stat~ 
Government for necessary assistance in acquiring the land on a 
priority basis. 

REPLY OF GOVERNMENT 

The North Eastern Railway have been asked to ta1re effective 
measures for early acquisition of the land with the assistance of 
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:the State Government. They haw also been asked to complete the 
.remodelling work as early as possible. 
{Ministry of Railways (Railway Board) O.M. No. 65-B (C)-EC III/ 

65, dated the 8th October, 1965]. 

COMME:NTS OF THE COMMITTEE 

If the land has not already been acquired, this should be done 
without delay. A report on the progress of the work may also be 
furnished. 

Recommendation (S. No. 36) Para No. 50 

The Committee would suggest that the remodelling plan for 
.8amastip'Ur yard should be finalised at an early date and that the, 
·:work of Laheria Sarai should also be completed within the Plan 
period. 

REPLY OF GOVERNMENT 

(i) Samastipur yar.d: 

The work is in advanced stage of completion. The North East-
-ern Railway have been asked to talre all possible steps to complete 
the work as early· as possible. 

(ii) Laheria Sarai: 

The North Eastern Railway have been asked to ensure comple-
tiem of the work by the end of 1965. 

{Ministry of Railways (Railway Board) O.M. No. 65-B(C)-EC III! 
65, dated the 8th October, 1965]. 

FURTHER INFORMATION CALLED FOR BY THE COMMITTEE 

In the reply of Government to this recommendation, it has been 
stated that the work at Samastipur Yard is in advanced stage of 
-completion, and that the North Eastern Railway have been asked 
to ensure completion of the work at Laheria Sarai by the end of 
1965. 

The latest position of the work at both the places may kindly 
be intimated. 

fLok Sabha Secretariat a.M. No. 5/19 (1) ECrr /65, dated the 10th 
February, 1967]. 
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REPLY or GoVDNMENT 

(i) The work relating to the remodelling of Samastipur yarcS 
was completed and the Final Phase opened on 11th March, 1965. 

(ii) As regards the work relating to the lengthening of loops. 
at Laheria Sarai, it is stated that the new station building at Lahe-
ria Sarai was completed and opened' on 24th January, 1967. Final 
Phase of extension of loops is, hOiWever, eXpected to be completed 
by the middle of April, 1967. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C)-Eq III/65,. 
dated the 15th April, 1967]. 

Recommendation (Serial No. 37) Para No. 50 

The Committee feel distressed that the passenger amenitieS" 
works programmed in the last two years of the First and Secon.tL 
Plans were carried forward and completed in ~he ne:ct Plan period. 
In view of the admitted need for augmenting the passenger ameni-
tie~, every effort should be made by the Railways to utilise in julf 
ihe Plan allocation" for passenger amenities. 

REPLY OF GOVERNMENT 

Instructions have been issued to Railways to utilise fully the 
funds allotted under the Plan Head 'Passenger Amenities' . 

. [MinistTY of Railways (Railway Board) O.M. No. 65-B (C)-EC IIII' 
65, dated the 8th October, 1965]. 

Recommendation (Serial No. 38) Para Nos. 51-53 

The Committee note. that while the average number of Broad,. 
Gauge wagons trllnshipped daily at Manduadik has gradually risen 
to 153: 9 in 1964, it is still considerably less than the target of. 2()q 
wagons ji:ced by the Railway Board. The Committee also note that 
the average number 01 Metre Gauge wagons transhipped at Man-
duadih hM come dOWn from 89' 3 in 1962. to 57' 6 in 1964. 

The Committee mggest that the proposal for providing a gravity 
'transhipment yard near the MetTe Gauge Loco Shed at Manduadih 
to meet the a:n.ticipated increase in coal and general goods trafji.cl· 
ahould be jlnalised at all early date. 

They need hardly emphasise that close lia-bon should be main-
tcrined betweell the North Eastern Railway. NOrthern Railway an4' 



'the Deputy Di1'ector, Rail Movements, Mughalsarai in order to in-· 
.-recue the number of transhipped wagons to 200 (B.G.). the target 
fixed by the Ministry 01 Railways. 

REPLY OF GOVERNMENT 

The propoSal for providing a Gravity Transhipment Yard near 
the Metre Gauge Loco Shed at Manduadih is under the active con-
.ideration o:f the Board. 

1:'he recommendation made by the Estimates Committee for 
maintaining close liaison between the North Eastern and Northern 
RaiLways is noted. This duty has been specifically entrusted to the 
D.D.R.M., Mughalsarai, who works directly under the Railway 
Board. He is maintaining constant liaison not only between the 
Northern and North Eastern Railways but also with Eastern and 
Central Railways. I ,',' 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C)-EC III! 
65, dated the 8th October, 1965]. 

COMMENTS OF THE COMMITI'EE 

The progress made in providing a Gravity Transhipment Yard 
near the Metre Gauge Loco Shed at Manduadih may be intimated 
for the information of the Committee. 

Recommendation (Serial No. 39) Para No. 57 

The Committee are glad to note the energetic steps which have 
been taken by the Railways to improve the pe-rformance at Garhara 
to keep pace with the i'nCTeasing requiTements of the area served 
by this transhipment point. They would suggest that the provi-
lion of additional sheds and road mobile C1'anes should be expedited 
so that handling of consignments is facilitated. 

REPLY OF GoVI:RNMENT 

The suggestions of the Estimates Committee in regard to addi-
tional sheds and road mobile cranes haw been noted. Two mobile 
road cranes have already been received at Garhara and are in the 
process of being commissioned for serviee. 

The North Eastern Railway is finalising certain proposals for 
additional sheds. 
[Ministry of Railways (Railway Board) O.M. No. 63-B(C)-EC 111{ 

65, dated the 8th October, 1965J. 
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Recommendation (Serial No. 40) Para No. 58 

The Committee would stress the need jor taking effective action 
:to reduce the average detention to goods stock (Broad Gauge and 
Metre Gauge) at Garhara transhipment point. 

REPLY OF GOVERNMENT 

Noted. As more facilities become available, the detention to 
BG as well as to MG stock is expected to come down. In the mean-
while all possible measures are being taken to keep down the 
,detentions on both gauges by better supervision and other measur-, 
-es. 
[l\1inistry of Railways (Railway Board) O.M. No. 65-B (C) -EC III! 

65, dated the 8th October, 1965]. 

Recommendation (S. No. 41) Para No. 60 

The Committee note that the existing jacilities in the Metre, 
'Gauge yard at Barabanki are required to be remodeLled to deal with 
the higher level of terminating as well as through traffic by pro-
"Vi ding additional reception and mar9halling lines in the yard, at an 
estimated cost of Rs. 30' 24 lakhs. 

As the proviSion of these additional facilities at Barabanki is of 
vital importance from the point of view of elimination of restria ... 
tions on the booking of traffiC 1,ia Barabanki from Broad Gauge 
stations to stations falling within the Barabanki zone the Commit-
tee would stress the desirability of completing the requisite works 
within the Third Plan period. 

REPLY OF GOVERNMENT 

The North Eastern Railway have been advised to take urgent 
special steps to complete the work within the year 1965-66. }~ 

• {Ministry of RaiLways (RaiLway Board) O.M. No. 65-B (C)-EC-IIl/ 
65, dated the 8th October, 1965]. 

FURTHER INFORMATION CALLED FOR BY THE COMMITTEE 

In the reply of Government to this recommendation, it has been 
.stated that the North Eastern Railway have been advised to take 
:urgent specia\ steps tn complete the work within the year 1965-66. 
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It may kindly be stated whether the work has since been com-
pleted and if so, when. 

[Lok Sabha Secretariat O.M. No. 5/19 (1) EC. II/~, dated the 10th 
February, 1967.] 

REPLY OF GOVERNMENT 

The work of providing additional reception and marshalling 
lines at Bar81banki was completed on 1st January, 1967. 

,{Ministry of Railways (Railway Board) O.M. No. 65-B(C)-EC-III( 
65, dated the 15th April, 1967]. 

Recommendation (S. No. 42) Para No. 61 

The Committee have been informed that there' are three main 
-transhipment points on the North Eastern Railway viz., Garhara .• 
Manduadih and Bare illy, where covered accommodation. has not yet 
been provided. 

TJte Committee would suggest that ,the question of providing 
covered accommodation at these important transhipment points may 
be examined with reference to the nature, of commodities/which are 
required to be transhipped. 

REPLY OF GoVERNMENT 

The suggestion to provide cover~d accommodation at the tran-
shipment points at Garhara, Manduadih and Bareilly stations ;;'lS 
been examined. The position is as under:":'" 

Garhara: Sheds Nos. 1 to 8 and 19 a1 Garhara are already cover-
ed, and, as far as possible, commodities requiring protection against / 
rain are handled only in these sheds: 

In the recent past there has been a spurt in general goods traffic, 
particularly on account of the heavy movement of imported food-
grains to eastern U.P., North Bihar, West Bengal and Assam. Con-
sequently, it has not been possible to handle all the general goods 
traffic for transhipment in the covered sheds. Proposals are, there-
fore, under consideration for the provision of additional covered 
accommodation to deal with general goods traffic. 

Manduadih: The transhipment yard at Manduadih has four cover-
~d sheds. The capacity available is considered adequate for the re~ 
-quirements of the present level of general goods traffic. . 
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B«reilly: It is proposed to provide a covered shed on the main. 
transhipment platform and also on the -transhipment platform at the-
west end, throu,Sh the Works Programme for 1966-67. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C>-EC. 
111/65 dated the 8th October, 1965.]. 

FU~THER INFORMATION CALLED FOR BY THE COMMITTEE 

In the reply of Government to the recommendation regarding. 
Bareilly, it has been stated that it is proposed to provide a covered 
shed on the main transhipment platform and also on the tranship-
ment platform at the west cnd, through the works programme for 
1966-67. 

The latest position in this regard may kindly be indicated. 
[Lok Sabha Secretariat O,M, No. 5/19(1)EC. 11/65, dated the 10th 

February, 1967.] 

REPLY OF GOVERNMENT 

The work of fabrication of shed structures is in hand and the' 
erection work is expected to be completed before December 1967. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC. 
111/65, dated the 20th April, 1967.] 

Recommendation (Serial No. 43) Para No. 63. 

The Committee would stress that the remodelling of Mailani and' 
MuzCliJarpur Yards should be completed at an early date so that 
they can cope not only with the requirements but there is also suffi-
cient margin for meeting any unforeseen increase. 

REPLY OF GoVERNMENT 

(i) Mailani Yard: 

The Engineering work in this yard has already been completed' 
and the working rules are being finalised. 'The yard capacity will 
have adequate margin over that required for the present level ot 
traffic. 

(ii) MuzaiJarpur Yard: 
The remodelling of this yard is in progress and schedUled for' 

completion by the end of 1965. 'The scope of the remodelling has; 
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been extended te improvement of signalling and interlocking arrange-
ments also and the estimate of cost has recently been revised accord-
ingly. The remodelled yard will increase the present capacity by 
about 45 percent which should be sufficient to take care of the nOf-
mal annual increase of traffic of 3 to 4 per cent per annum and even 
any occasional surges in traffic. 

{Ministry of RaiLways (Railway Board) O.M. No. 65-B(C)-EC-III/ 
65, dated the 8th October, 1965.] 

Recommendation (Serial No. 44) Para No. 63 

The Committee would like to point out that at Manduadih and 
.Aiskbagh marshalling yards the working capacity is jU8t equal t'1 
the requirement. The Committee would suggest that the question 
·of increasing the working capacities of these two important Yftrdl 
should be urgently examined and necessary action taken to increase 
,the capacity. 

REPLY OF GoVERNMENT 

The Railway has been asked to undertake a detailed study of these 
two yards with specific reference to the detention to stock, the pattera 
;and trends of traffic foreseen in the near future, etc. 

IMinistry of RaiLways (Ranway Board) O.M. No. 65-B (C)-EC-III/ 
65, dated the 8th October, 1965.] 

Recommendation (Serial No. 45) Para No. 66 

The Committee would suggest that the North Eastern Railway 
:should take measures to eliminate causes like non-availability of 
power, putting back of trains etc., which increase the detentioft. to 
wagons in Gorakkpur Yard 80 that the performance there con.fo~ 
:not only to the target fixed but excels it. 

REPLY OF GoVERNMENT 

In order to eliminate detention to wagons at Goralchpur yard 
'due to non-availability of power, the power capacity has since bee. 
~ugmentP.d commensurate with the increased flow of traffic throuill 
"the yard, 

Occasions for putting back trains are being reduced by proper co-
<lrdination in the ordering of trains, keeping in view the availability 
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Elf power, crew and path as also the capacity of the yard to offer 
the trains in time. 
[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC-III I 

65, dated the 8th October, 1965.] 

Recommendation (Serial No. 46) Para No. 67 

The Committee find that the high percentage of 98.8 per cent for 
punctual start of goods trains from Gorakhpur Yard, which was at-
tained in April, 1964, has not been maintained in subsequent months 
.nd feU to 96.1 per cent in September, 1964. The Committee would 
stress that all possible measure~ shontd be taken, including rigid 
watch on the availability of crew and power and crossings, to ensure 
that the goods trains leave to time from Gorakhpur. 

REPLY OF GOVERNMENT 

Efforts have since been intensified to despatch trains punctuall~ 
korn Gorakhpur yard. This aspect of operation is receiving the close 
attention of the Operating Officers, at the District jis well as the 
.eadquarters' level. The Station Master, Loco Foreman and Train 
Jhcaminer at each Marshalling yard are also required to meet daily 
to discuss the yard performance, including that of late starts to goods 
wains on the previous day, so that remedial measures can be taken 
en the spot. The power capacity has also been augmented to im-
prove the availability of engines. 

fMinistry of RaiLways (Railway Board) O.M. No. 65-B (C)-EC-llI/ 
65, dated the 8th October, 1965.] 

Recommendation (Serial No. 4:7) Para No. 69 

The Committee hope that the increase in capacity expected on 
Gorakhpur-Chupra Section of the North Eastern Railway as a result 
.f installation of the centralised traffic control on that section would 
De put to effective use by introducing additional passenger trains ta. 
l"elie1,e overcrowding and for speedier clearance of goods. 

REPLY OF GoVERNMENT 

In order to make an assessment of the extent of overcrowding iD 
t.J.\e passenger carrying trains running on the main and branch lines 
.f the North Eastern Railway, a census of the passenger traffic was. 
eonducted in April, 1965. This census showed that the slight over-
erowding in evidence on the railway is confined to the main· line 
loni distance fast services running between Lucknow and Katihar; 
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and that passenger capacity on the short distance passenger service~ 
like those available, for instance, between Gorakhpur and Chupra, 
was not fully utilised. The solution to the problem of overcrowding 
on the N. E. Railway thus lies in the introduction of an additional 
fast train between Lucknow and Katihar or beyond, extending to the 
contiguous North-east Frontier Railway. To this end, developmental 
works like Centralised Traffic Control on the Gorakhpur-Chupra sec-
tion and the operation of Tokenless Block working on the Lucknow-
Gonda and Barauni-Katihar sections have been programmed for the 
generation of additional line capacity on the main line of the North 
Eastern Railway. Works are similarly on hand to provide CTC on 
the Bongaigaon-Changsari M. G. section of N. F. Railway. As and 
when additional line capacity becomes available on these sections, 
the introduction of an additional main line fast service will be duly 
considered with reference to the pattern of traffic then obtaining. 

Should justification arise for additional passenger services on the 
Gorakhpur-Chupra section, they will no doubt be introduced. 

The additional capacity that would become available as a result of 
CTC would also be used for meeting the goods traffic arising princi-
p~lly out of the fertilizer factory now being set up at Gorakhpur. 

" [Ministry of Railways (Railway Board) O.M. No. 65-B (C)-EC. 
III/65, dated the 8th October, 1965.] 

Recommendation (Serial No. 48) Para No. 69 

The Committee would like to stress that a careful watch should' 
be kept to ensure that the economy envisaged by reduction in operat-
ing staff on introduction of Centralised Traffic Control on the Gorakh-
pur-Chupra Section oj the North Eastern Railway is actually realised. 

REPLY OF GoVMNMENT 

Noted. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -KC-III! 
65, dated the ~th October, 1965.] 

Recommendation (Serial No. 49) Para No. 69 

The Committee would suggest that an evaluation of the benefit$: 
expected to accrue from the Centralised T1'affic Control (being ins-
talled on the Gorakhpur-Chupra Section of the North Eastern Rail-
way) vis-a-vis its recuTring and non-recurring cost should be made-
by an expert committee before extending it on Railu'<1Ys. 
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REl'LY OF GOVEl\NME1JT 

The benefits in terms of recurring and non-recurring costs of Cen-
tralised Traffic Control now being installed on the Gorakhpur-Chupra 
..section will be evaluated progressively by experts as soon as the 
operation of the system is consolidated and the traffic growth has 
taken place.. But, though this is its first application to Indian condi-
tions, Centralised Traffic Control is a tried and tested technological 
,.advance in railway operating techniques, and the basic components 
of the system are similar to, if' not identical with, the route relay 
installations already provided in the Madras and Bombay areas (and 
programmed for installation shortly at Howrah and Ahmedabad) . 
Sufficient technical and operational experience has thus alrea.dy been 
. gained. This system is of great value ill postponing or even avoid-
ing the need for doubling and wider applications of the system ia 
the Fourth Plan period is necessary to conserve limited resources. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C)-EC. 
JIIj65, dated the 8th October, 1965.] 

COMMENTS OF THE COMMITI'D 

A report on the improvements effected I and economy achieved 81 
'8 result of installation of the Centralised Traffic Control may be 
. sent after. a year for the information of the Committee. 

BecommendatiOll (Serial No. 50) Para No. 70 

The Committee have been informed that there are still 30 statiom 
on the North Eastern. Ra~lway wheTe full basic amenities moe yet to 
be provided. They note that the Railway e;rpect to provide fUU 
·'basic amenities on all' these stations during the financial year 1964-
-65. The Committee need not emphasise that the target date ,houlcl 
be adhered to. 

REPLY OF GoVERNMENT 

Of the 30 stations at which basic amenities W~re lacking, work at 
18 stations has been completed, and is in progress at the remaining 
1. stations. It it expected that the work on these 14 stations alSO 
will be completed shortly. 

lMiAiBtt1/ of RaiLwall' (Railway Boa.rd) O.M. No. Ii5-B (C) -EC-llI / 
65, dated the 8th Octob!/r, 1965.] 
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FURTHER INFORMATION CALLED FOR BY THE COMMITTEE 

In th'e reply of Government to this recommendation, it has been 
stated that the work on 14: stations of the North Eastern Railway, 
at which basic amenities were lacking, is expected to be completed 
shortly. 

It may kindly be stated whether the provision of ba'Sic amenities 
at all these stations has since been completed. U not, the munber 
of stations still lacking in ,basic amenities and the date by which 
these amenities are expected to be provided may kindly be indi· 
cated. 

[Lak Sabha Secretariat O.M. No. 5/19(1) ECIl/65, dated the 10th 
February, 1967]. 

REPLy OF GoVERNMENT 

Basic amenities at all stations have since been completed except 
at Jalalpur-Panwara and Singhi-Rampur Stations. The work.' 
these stations is held up due.to delay in lW<luisition of land. Civil 
Authorities are being pursued by the Railway and it is expected 
that the work will be completed within six months after the acqui-
sition of land. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC-III/ 
65, dated the 20th April, 1,967],' 

Recommendation (Serial No. 52) Para 72 

The Committee Mue been informed that the Railways had 
appointed a departmental committee to go iinto the question. Of 
amenities 101' III Clas, pas,engers in steamers and at ghats, which. 
has recently submitted its report. The Committee hope that early 
ilction. wou.ld be taken by the RailwayS' 'to impro"e the standard 01 
amenities on the ghab and in steamers on the North Eastern Rail-
way in the light of recommendations made' by the 'depart'PMfttal 
committee. 

RIlPLY OF GoVERNMENT 

The recommendations made in the report of the Departmental 
Conmuttee have been generillly accepted and action has also been 
initiated to implement~em. 14 recommendations have already 
been given effect to and the North Eastern Railway 1s currently 
dealing with' 13 others, which Will be pursued for Implementation as 

2746 (Aii) LS-4. 



materials required for the work are received and the vessels are-
taken up for dry dock attention. 

(Min.iltrSl of Railways (Railway Board) O.M. No. 65-8 (C) -EC 
111/85, dated the 8th October, 1965.] 

Recommendation (Serial No. 53) Para No. 73 

As there is (I feeling that the provision of a high margin Of time 
between the termiTl4l station and the next earlier station is only one 
of the statistical methods to .how improved ejJlciency in the eyes Of 
the public, the Committee would .treBs that a Btricter watch should 
be kept on the arrival of trains at in.termediate station, so that the 
trains .hown as right time i'/\ the punctuality chart arrive in time 
not only at the terminal station 'but auo at important intermediate 
stations en route. 

REPLY OF GOVERNMENT 

1. Instructions already exi'st fo1' ensuring punctual running of 
traiftS uniformly throughout their run, including the intermediate 
stations en route so that no inconvenience is caused to users detrain-
ing or entraining at such stations. The recommendation Of the 
Committee has, however, been noted and the instructions have again 
been repeated to the Railway Administrations for ensuring the 
punctual arrival of trains not only at the terminal station but also 
at the important intermediate stationl. 

2. As regards the proviSion of "high margin of time" referred to 
in the recommendation, it is explained that in making time taJbleli 
of trains, ·a certain recovery time has to be allowed in order to take-
care of speed restrictions and other features of train operation which 
cannot be tied to a particular spot. Thus temporary speed restric-
tions have to be imposed while carrying out track relaying work~. 
The spots where the restrictions have to be obs'erved will naturallY 
change as the work progress. It is, therefore, not possihle to pro-
vide for it in any specific station-to-statlon running time. It has 
necessarily to be provided at the end of an engine run. Similarly, 
the quantum of loading and unloading to be done in the brakevan~ 
ot the trains at stations varies from season to season. The fixed 
time provided in the time table in many cases dol:!s not suffice. Jt 
has, therefore, to be allowed for in some way. Then, again, while 
it ios certain that a signal will fail somewhere once in a while or &: 
driver will miss a token or stray cattle will get run over on a long 
section of the route, or a rail might break or a sleeper catch fire, 
it cannot be said where such a contingency will occur. All such 
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contigencies, which are Bure will occur but the site of occurrence of 
which cannot be foreseen, have nevertheless to be allowed for in 

~ the time table if trains are to run punC'tually. This is done by allow-
ing a suita:ble margin of time at the end of 'each run, determined by 
a consideration of the various engineering works under way and the 
experience of operating conditions, statistical analysis of signal 
failures, and other spor/idic incidents. These margins are, there-
fore, not statistical devices merely to present a picture of improved 
efficiency to the public. They are an inevitable operating necessity 
required to give time tables a robustness in the face of innumer-
able uncertainties of day-to-day operation whose incidence can be 
foreseen only on a collective or statistical basis. All such margiDil 
are periodically reviewed to ensure that they are neither more nor 
less than what the conditions in the field require. 

[Ministry of Railways (Railway Board) O.M. No. 65-B(C)-EC-Ill/ 
65, dated the 8th October, 1965] 

Recommendation (Serial No. 54) Para No. 76 

The Committee are glad to note that the Railways have introduc-
ed as 'TnQ.ny a3 26 new PCJ8'eJtger trAiN during the current year OT! 

the North Eastern Railway to relieve overcrowding on that Rail-
way. It remains, howeverp to be seen to what extent these prove 
adequate to meet the requirements. The Committee have no doubt 
that now that the goods traffic position has gTeatly. eased the Rail-
'ways would pay close attention to the need for relieving oveT-
crowding by introd1Lcingi necessary new seTvices and ope11ling 
seasonal services as required .. 

REPLY OF GOVERNMENT 

Noted. 

[MinistTY of Railways (Railway Board) O.M. No. 65-B(C)-EC~IIll 
65, dated the 8th October, 1965] 

Recommendation (Serial No. 55) Para No. 78 

The Committee cannot help feeling that if all the remedies which 
Clre put down on paper are in effect enforced, there should before long 
be an elimination of an suspiction of malpractices in the matter of 
reservation of seats. It is clearly in the Railways' own interest to 
8pare no effm to make the reservation services efficient and free 
from aU suspicion. 



The recommendation of the Committee has been noted and the 
North Eastern Railway Administration have been asked to ensure 
strict complianee of the in'lltractions referred to. 
[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC III/ 

65, dated the 8th OctOlbef', 1985]. 

Recommendations (Serial Nos. 56 & 57) Para No. 81 

56. The Committee note that as a reS'Ult of various measu .. res taken, 
;fUCh Cl$ procurement of raw materials in bulk, tightening up of BChe-

du.les of ingredients, economy in fuel, staff, etc., the 108se8 on the 
working C1f departmental catering on the No,.th ECl8tern Railway 
have been eliminated and a profit of Rs. 94,000 has been made in 
1963-64. 

The Committee woold, how~, like to emphasise t'IuJ:t the aim 
of departmenta.l catering ,hould be to run it at a <no profit no 108s' 
oasis. Now' that the Railways ha'IYe made some profit, concentrated 
attention ,hould be pa.id to the ttUk of improving the quality and 
efficiency of service 80 that the passengers may get wholesome food 
at reasonable price.. 

'57. The CO'mmittee are glad to learn that a catering school has re-
cently beet\ ,tcrrte4 \by the N-orth Eutern Railway at Gorakhpur to 
impart tmi~ -to c1epc:wtmental cooks, bearers aM othe?- catering 
staff· 

They wou.ld like that apart from gi11ing training to new recruiu, 
refresher coones ,hou.ld 'be held, particularly for cooks, 801 that they 
are kept abreast of the adwnces made in catering. The Committee 
wou.ld also suggest that the catering staff of private vendors should 
alao be imparted refresher training in' the Catering School at $uit-
able in.teroGt.. 

56. Noted. 
~7. Detailed iMtructions have been drawn up for the training of 

the main categories of catering staff, viz., Cooks and Waiters! 
Bearers, Managers and Inspectors. Some Inspectors/Managers are 
alao sent to the College of Catering at Andheri for training. Cooks/ 
Bearers engaged in the preparation/sale of Western style food are 
required to be lent to one of the Railway hotels at Aurangabad, 
Ranchi or Purl. 
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On the North Eastern Rallway, classes were specially arranged 
for Cooks and Bearers. The Board have considered. such cl8SSell use-
ful and other Railways also have been asked to organise similar 
classes for the benefit of Cook'S and Bearers. 

Railways have been advised to take appropriate action on the 
recolll.lIlendation of the Estimates Committee for holding refresher 
courses particularly for Cook.<>. 

It is obligatory for contractors to ensure that their Coolm etc. 
possess the requisite experience to render satisfactory service to pas-
sengers and this aspect is borne in mind initially while selecting the 
contractors. If during the course of working, the contractors are 
found to be rendering unsatisfactory service, they are taken up with 
and in serious cases, their contractS: are termWted. The abOve 
arrangement9 are considered satisfactory. It wW., however, not be 
feasilble for the Railways to take over the responsibUity of giving 
training/refresher training to catering staff of about 5,000 contrac-
tors working at stations. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC III/ 
65, dated the 8th October, 196&]. 

Recommendation (Serial No. 58) ,Para No. 82 

The Committee "nder't4n.d that a Conference of aU the Cate1'ing 
cotl.tractor. Oft ~ Non'" EMtern. RailWay was held at GOTakhpuT 
about 4 months back to discU8S their ditficu..lties a.nd elicit sugge'-
tions. The CMt1'crctor. were also gi.ven practiCal demonstra.tions in. 
clean.i'!9 01 "'"..,.. 

In· view of the wide-spread feeling. amongst the travelling pub-
lie that the .tandard of catering i8 st~n fa1' from ,atisfactorJl, the 
Committee would stTes, the need for ma.intaining ,trict in8pectiOft. 
(lnd provision of adequa.te guidaftce to emure that the vendor. main.-
tain. ,a'tWft:lCtOr'V 1f4n.daf'cb . 

• 
In awardfng .contracts for catering and vending. at RaUway .ta~ 

tions, f!!Very care is taken to ensure that only persons capabllt of 
l'Sldering _~ semee ere appointed .as contractora. 

In order to ensure personal attention, the holdings of any one 
contractor are limited. It has been laid down that holdings of eon-
tractors, which comprise of 2 units or above, are not increued by 
awardin, additional contract.. 



Subletting of contracts is prohibited. Instructions are that 
cases of subl'etting should he viewed seriously and contracts tenni-
nated forthwith in proved cases. 

2. Close supervision is maintained over the catering establish-
ments run by the contractors, by periodical inspections by inspec-
torial staft u well as by oftlcers. When defects are noticed, suit-
able action i8 taken against the contractors, with a view to set mat-
ters right. In the event of unsatisfactory working, the Railway 
Administration. are required to take strict action, viz., imposition 
of fines, tenn1nation of th-e contracts, etc. 

3, Regarding guidance being offered to contractors, supervisory 
.taff, namely, inspectors, etc. during their inspections, tender suit-
able advice to contractors to make proper arrangem'ents for cooking 
and service of edibles, f~r maintenance of hygienic and sanitary 
conditioDII, etc. 

[Miniltry of RaiLways (Railway Board) O.M. No. 65-B (C) -EC-III! 
65, dated the 8th October, 1965] 

Recommendation (Serial No. 59) Para No. 83 

The Committee regret to leaTn that no reCOTd is kept by the 
Narth Eastent. RaUw4S/ to indicate the number Of cases where action 
1utd been taken. again8t 'Vendors for unsatisfactory deaning of uten-
sib. They would suggest that the Inspectors of catering establish-
ments on the' Railway should make a special point of checking the 
arrangement for cleaning utensils with detergent and boiling water 
and observance 01 hygienic conditions. A dose watch should be 
kept both by the District authorities and Headquarters to see that 
corrective action is taken in all cases and that the vendors are not 
_llowed to slip back to unhygienic ways. 

R1IIPLy OF GOVEIlNMBNT 

Instructions have been issued to the Railway Administration'S 
that a reeord of action taken against vendors, cleaners etc., in the 
various catering/vending establishments for unsatisfaciory cleaning 
of utensils, crockery etc., should be separately kept. E;xtant ins-
truCtions regarding checking, inter alia, of arrangements for· clean-
ing utensils and observance of hygienic conditions, have been 
reiterated to the Railway Administrations to ensure strict com-
pliance by Catering Inspectors and other sup:ervisory maff con-
eered. 
[Ministry of Railways (Railway Board) O.M. No. 65-B(C)-EC-I11/ 

65, dated the 8th October, 1965] 
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Reeommenldation (Serial No. 60) P~a No. " 

The Committee note that a Milk Bar has been functioning at PHi-
bhit station on the North Eastern Ra~Zway. A.! the need for dairy 
-deveZopment comes to be better recogni.!ed and more modem dairies 
.are e8tablished in the country, the Committee would ruggest that 
Railways should try to increase the number of modern Milk Bars at 
Railway Stations. 

The Committee would also stress the need for ensuring that wnole-
.3ome milk is supplied at these Milk Bars in the interest of health of 
,the travelling public . 

.. 
REPLY OF GoVERNMENT 

The recommendations of the Estimates Committee have been spe-
dally brought to the notice of the Railway Administrations for nece-
'Ssary action. 

{Ministry Of Railways (Railway Board) O.M. No. 65-B (C)-EC IlI/65, 
dated the 8th October, 1965]. 

Recommendation (Serial No. 61) Para No. 92 

The Committee are concerned to note that the percentage of claims 
paid on account of pilferage on the North Eastern Railway increased 
from 66 per cent in 1962-63 to 68 per cent in 1963-64. This obviously 
indicates the need for tightening up further the security .measures 
with a view to reduce the claims. The Committee would, in particu-
lar, stress the need for taking concerted measures to check pilfera.ge 
of costly commod~ties like piece goods jor which the amount paid as 
compensation claim has risem percentibly from Rs. 6.52 lakhs in 
1962-63 to Rs. 10.30 lakhs in 1963-64. 

The Committee would also like to draw special attention to the 
High percentage of claims on the North Eastern Railway arising out 
of non-receipt of complete packages or consignments and delay in 
transit. They note that the percentage of claims paid on account of 
'loss of complete packages or consignments' rose from 18~ 48 per cent 
in 1961-62 to 21.03 per cent in 1963-64. The Committee have an im-
pression that the Railways have not taken adequate steps after the 
Report of the Railway Corruption Enquiry Committee (1953-55) to 
eliminate either negligence or collusion on the part of Railway ~tafJ. 
which is obvious from the rise in claim on account of (non-receipt of 
;complete packages or consignments'. The committee would li1~e rhe 
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RailwaYI to fix responsibility for the loss of goods and to take appro. 
priate steps against the staff responsible jor the losles. 

REPLY OF GoVERNMENT 

Instructions have been issued to the North Eastern Railway, U 
also to other Railways, that security measures to check pilfp.rages 
.hould be tightened further with particular regard to costly commo-
dities like piece-goods, that effective steps be taken to eliminate negli-
gence or collusion on the part of Railway staff resulting in 108sof 
complete packages or consignments, and that staff responsibility Cor 
the loss should be invariably fixed and appropriate actions talren 
against the staff responsible for loss. 

A copy of Railway Board's letter No. TCIII/3132j65/Estimates 
Committee/NER/61 dated 5.4.65 addressed to the General Manager, 
North Eastern Railway, with endorsement to the other I Railways, 1. 
enclosed (Appendix III). 

[Ministry of Railways (Ra~lway Board) O.M. No. 65.B (C)-EC 111/65, 
dated the 8th October, 1965] 

COMMENTS OF THE COMMITI'EE 

The Committee may be informed before the end of the .financial 
'year 196'7-68 about the improvement made as a result of the instruc-
tions issued to the North Eastern Railway. 

Recommendation (Serial No. 62) Para No. t3 

The Committee note that the percentage of claims pa.id by the 
North Eastern Railway on acCount of 'delay in transit' rose from 
1.83% in 1961-62 to 2.57% in 1962-63 but has come down in 1963-64 to 
1.86%. They feet that for a Ra.ilway like the North Eastern, wh.ich 
has a number of importan.t tranahipment points, it is 01 the itmost -i,~ 
portance that goods are 'BOt only tranahipped promptly bu.t ere allo 
handled .afely and carefully. 

If these two steps are strictly ensured the .committee_Je~l ~re 
that the Railw_ay wouZd be able to effect substiantial reduction." 
claimr compensation arising ou.t of delay in traMt or to" o/package. 
en' consignments in transit. The comrmittee would Btre8S that the ~
IOTmance: in this beOOlf should becwsely wdkhed by fia,e RailtQ41f 
e"thoritiea a.t tne highen Ift'el to ensure toot no .lackneaa creep, iL 



Instructions have been repeated to the General Manager, North 
Eastern Railway, as also to other Railways, to ensure that goods arc 
not only transhipped promptly but are also handled safely and care-
fully at all the transhipment points situated on that Railway. Rail-
ways have also been directed that the performance at all tranship-
ment points should be closely watched 'by the authorities at the high-
est level to ensure that no slackness creeps in. 

A copy of Railway Board's let'ter No. TCUI/3132/65/Estimate 
Committee/NE/62 dated 3-4-65 addressed to the General Manager, 
North Eastern Railway with an endorsement to the other Railways, 
is enclosed. (Appendix IV) 

[Ministry oj Railways (Railway Board) O.M. No, 65-B +(C)-EC 111/65, 
dated the 8th October, 1965]. 

COMMENTS OF THE COMMI'ITEE 

The Committee would like to be informed about the improvement 
made in the matter. 

Becoa.m..mdation (Serial No. 63) hr. No. M 

While the C<>mmittee are glad to note that the average time taken 
by the North Eastern Railway in disposal of claims cases hal beeft 

, appreciably reduced during 1964-65 (the average from April to Octo-
ber 1964 being 39 days as against the averafle of 54 days for the year. 
1962-63 and 1963-64), they consider that a sustained drive is necessary 
to m.4intain this tempo. T~y would also stress the need for judiciou. 
disposal of claims cases so as to avoid litigation on the' one .ide lind 
pa.ymen.t of infl4ted amountS' on the other. 

REPLY OF GOVERNMENT 

Instructions have been r~ated to the General Manager, North 
Eastern Eailway, U also to other Railways, that concerted and sus-
tamed efforts should be made to keep the average time taken ,for 
settlement of claims at ~ minimum possible, and that judicious dil-
'posal. of. claims should be ensured so as to avoid litigation on the one-
hand and payment of inflated amounts on the other. 



A copy of Railway Board's letter No. TCIII/3132/65jEstimatelJ 
,Committee/NER/63 dated 3-4-65 addressed to General Manager, North 
Eastern Railway, with an endorsement to the other Railways, is 
.enclosed. (Appendix V). 

,[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC 111/65, 
dated the 8th October, 1965]. 

Recommendation (Serial No. M) Para No. 97 

The Committee u.nderstand that in order to prevent ticketleBs tra-
"VeIling, the Railway, are considering the introdu.ction of a pilot sche-
me on aU Indian Railways for conducting regular checks o;ver sec-
tiona wkich are notorious for ticketless travelling. Under the scheme, 
theTe would be one Travelling Ticket Examiner for e'ach III Class 
,coach, assi8ted by one Railway Protection Force Samik. The Com-
mittee would suggest that the feasibility of introducing the pilot sche-
me on a selective basis may be gone into urgently. They would also 
suggest that as the last comprehensive census of ticketless travelling 
was'taken nearly five years ago, it is time that afresh census was 
undertaken without further delay. They need hardly stress that in the 
light of the census, measures against ticketless travelling should be 
intensified on sections where the incidence is found to be high. The 
Railways should enlist the co-operation of the State Government con-
cerned, the educational institutions and non-official Organisations, 
specia.lly transport users' associations to combat the evil of ticketless 
travelling. They would also suggest that the Central and State Publi-
,city organisations should be used 'to bring home to the public the 
anti-social nature of ticket less travelling which deprives a national 
undertaking of its rightful earnings. 

REPLY OF GOVERNMENT 

Necessary instructions for the introduction of the pilot scheme for 
checking ticketless travelling have been issued to Railways. It has 
been decided to introduce the scheme of providing one TTE and two 
RPF Sainiks for each Third Class coach on an experimental basis for 
a period of one year on one or two sections on each Railway. 

2. In order to obtain an assessment of the extent ot ticketless 
travelling over the various sections of the railway, a temporary Cent~ 
ral Ticket Checking Organisation was set up under the control of the 
Railway Board in 1957 and again in 1959·60. All the trains were ch~c
"ked by the Central Ticket Checking Squads, section by section, with 



a view to ascertaining the extent of ticketless travellin, on each MC-
tion. It is considered advisable to consider the question of settina up 
a Central Ticket Checking Organisation after the pilot scheme has 
been in force for some time. 

3. The co-operation of State Governments, educational institution", 
and non-official organisations is being enlisted in the fight against the 
evil of tieketless travelling. In July 1963 Chief Ministers of States 
were addressed by the Minister for Railways for mobilising puhlic 
Opinion against this social evil. In December 1962, the Deputy Minis-
ter for Railways wrote to aU M.Ps, from the Bihar State for securing 
public co-operation in the matter. Railway Administration have 
addressed the educational institutions within their jurisdiction seeking 
their' co-operation in checking ticketless traveling by students. The 
non-omcal members of he National/Zonal/Regional and Divisional 
Railway Users' Consultative Council/Committees have been authori-
sed to call upon Station Masters or TTEs to check tickets of passengers 
in their presence if they have reason to believe that they are travel-
ling without tickets. Recently Zonal Railways were directed to uti-
lise the services of social service organisations of repute, like the 
Bharat Sewak Samaj, for obtaining volunteers to assist TTEs at the 
time of surprise checks. This has been done mainly to mobilise pub-
lic opinion against this evil. 

4. The suggestion that Railways should enlist the co-operation of 
transport users' associations is accepted and necessary instructions 
are being issued to Railways. 

5. It is proposed to issue a pamphlet for distribution among stu-
dents describing the consequences of ticket less travelling and alarm 
chain pulling and appealing to their sense of civic responsibility and 
patriotism to desist from these practices. Apart from this, the Mlnis-
try of Information and Broadcasting have produced "quickies" on 
ticketless travelling which are exhibited by Railways for the informa-
tion and education of the public. 
Tl\1inistry of Railways (Railway Board) O.M. No. 65-B (C)-EC 111/65, 

dated the 8th October, 1965]. 

COMMENTS OF TH!I COMMl'l"l'EE 

The success of the Pilot Scheme ot Ticket Checking and the pro-
. gress made in its extension may be intimated for the infonnation of 
the Committee. 

~ommendation (Serial No. 65) Para No. 98 
The Committee feel that the existing practice 01 having Station 

MQ8terB as contractors for loading and unloading of gcxx;b on .ome 



stations Of the North Eczstern Railway iI at beBt an e~ed\ent to get 
over the diffiCUlty of handling of goods at sma~t stations. They hatle, 
no doubt, that if the traffic handled at these sta.tions im.cresa&e'3 the 
Railway wouZd consider having either depa.Ttmental or contractor 
14bour at these stations. 

REPLY 011' GoVERNMENT 

The Railway Administration has been instructed to bear the recom-
mendation in mind, 'review the position from time to time and take 
necessary action in the matter. 

[MiniBtTy of Railways (Ranway Board) O.M. No. 65-B (C)-EC III/a5,. 
dated the 8th October, 1965]. 

Recommendation (Serial No. 66) Para No. 99 

The Study Group of the Estimates Committee which visited some 
aectiom of the North EateTn Railway in July. 1964, noticed that Oft. 

lome stati01"l.S the advertisements displayed in neon light tended to 
overshadow the display of the name of the station. The Committee 
would sUggest that the name boards of railway stationl should be di.-
played prominently and wet! lighted so that the travelling passengers 
may have no difficulty in finding their whereabouts. The adve1'tise-
ments which bring in revenue should be judiciously positioned, keep--
ing in view the overall public interest. 

REPLY 0 .. GOVERNMl!!NT 

The recommendation has been brought to the notice of the rail;. 
way administrations. It has been particularly stressed that care 
should be taken to see that advertisements do not oversha~ow the 
name of the station or other sign-boards giving information useful to 
the general public and that name boards should be displayed promi-
nently and well lit. 

[MiniBtry of Railways (Railway Boord) O.M. No.65-B (C) ~EC 111/65" 
dated the 8th October, 1965]. 

~ 

.... m1i.leliaation (SertafNo. e1)' Para No. 101 

The Committee have be.en. ;'nfanned that the Mini8try of RlIil-
to411' have decided 41 «I matter 01 poliCSf that while periodic41 over-
haul 91 locomotive. *~ld be dime 1n 't1\e Wbt"kiMplr, :intermediate 

·o_hAul .WeI 'be M7\e in H~d loco· iheaB, '10 that 1he 'T!ep4ir. 
~'be '''ttendidto cloSe 'to- the tIome 'mq.1Jft4 eM "'giftc ~ 
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4va.ilable for traffic as quickly as possible. This principle would be 
grad1uJUy appLied on the North Eastern Rl1iZ:wa.lI and capacity deve-
loped jOf' giving intermediate overhaul at selected loco sheds. 

The Committee need hardLy stress that adequate capacity should 
be developed in time in the selected loco sheds so that the interme-
dtate ovnMul of locomotives doe. not suffer. 

REPLY OF GOVERNMENT 

In pursuance of the policy, intennediate overhaul facilities have 
already been developed in five major loco sheds of the N.E. Railway 
and these loco sheds are now carrying out such overhauls. Similar 
facilities are being developed in three more major loco sheds of the 
Railway. 

With the development of these facilities in the Loco Sheds and 
the residual capacity in the Workshops after meeting the full re-
quirements of Periodical Overhaul, the total workload of Interme-
diate Overhauls on the Railway will be adequately met. 

[Ministry Of ~ailwa.ys (Railwa.y Board) O.M. No. 65-B (C) -EC 111/65, 
dated the 8th October, 1965]. 

Recommendation (Serial No. 68) Para No. 1~ 

The Committee are concerned to note that the All Railway 
(Metre Gauge) average cost per standard unit of repair to locom,o-
tive. hcu risen from Rs. 28,100 in 1961-62 to ,R,. 33, 351 in 1962.-63 and 
&. 34,1~6 in 1963-64. 

The Committee would like the Ministr" of RaiLways to go into 
the Tea.son.stor ,tnumaTked increase in the average colt and: take. 
f'emediaZ meafUreB to bring i.'t down. 

REPLY or GOVQN~ 

'WORKSHOP PERFORMANCE', including' the repair cost 
aspect, is constantly reviewed It all levels and corrective measures 
taken where necessary. This is a continuous pro~. This subject 
also regularly fonns part ot the Agenda of the periodical meetings of 
the Railway Board with'the General Managers and the Chief Mecha-
nical Engineers of the Railways, where detailed reviews of the 

"Workshop Performance are made and direc:ti~given to the 
Railway Administrations to effect improvement wherever called for. 



It may be mentioned in this connection that the All Railway 
(Metre Gauge) average COtlt per standard unit repair to locomotives 
during the first half of 1964-65 has come down to a figure of about 
Rs. 27,900, as compared to Rs. 33,351 during 1962-63 and Rs. 34,156 
during 1963-64. 

[Ministry Of Railways (Rai-lway Board) a.M. No. 65-B (C) -EC III/65,. 
dated the 8th October, 1965]. 

Recommendation (Serial No. 69) Para No. 104 

The Committee are not happy at the slow and halting progresS' 
made so far in extending the incentive system of working to Izat-
nagar Workshop and would stress that more expeditiotLS action 
shOtLld be taken in this behalf as it has a direct bearing on produc-
tively and cost of unit standard repair. 

REPLY. OF GOVERNMENT 

Vigorous steps are being taken to complete the introductirm of 
the incentive scheme in Izatnagar Workshops of the North Eastern 
Railway as expeditiously as possible. The present pMition after a 
review of the staff expected to be brought within the purview of the 
incentive scheme in this Workshop ia that about 91'4% of the staff 
have already been covered under this scheme. The remaining stsff 
will also be similarly covered soon. 

[Ministry Of Railways (Raillway Board) a.M. No. 65-B (C)-EC Ill/65,. 
dated the 8th October, 1965]. 

Recommendation (Serial No. 70) Para No. 108 

The Committee' would stress that the remaining 951 men in the' 
GorakhptLr Workshop should be covered by the incentive scheme of 
working by March, 1965 and that efforts to extend the i'A.Centil1e 
scheme to the Samastipur Workshop shOtLld be intensi'jied. They 
would also stress. that the diffic1.LIties of materials which are ham-
pering the introduction of the incentive scheme should be removed 
01\ priority !basis. 

REPLy OF GOVERNMEN'l 

On a further review it was found that a total of 3,257 men could. 
be brought under the incentive scheme in the Gorakhpur WoI'ksohop. 
3,190 men have already been brought under the incen,1iive scheme-
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and the balance of 67 men are expected to be covered under the-
scheme shortly. 

The observations of the Committee reearding the Samastipur 
Workshop are noted and arrangements are 'being made to start the 
incentive scheme in this Workshop shortly after which it will be 
gradually extended. Arrangements for procurement of material 
are also being tightened up. 

[Ministry Of Railways (Railway Board) O.M. No, 65-B (C) -EC III/65, 
dated the 8th October, 1965]. 

Recommendation (Serial No. 71) Para No. 111 

The Committee have been informed that one of the reasons for 
higher cost of replirs to coaching vehicles in the Gorakhpur Work-
shop is the fact that the interval between workshop overhaut~ to. 
coaching vehicles (other than main line Mail and Express Rake 
Coaches) on the North Eastern RaHway is on an average six months 
more than on most other Railways. The Commitltee are not con-
vinced with this rea:son as they find that the interval Ibetweeru the' 
shop overhaul of main line Man and· Expre,s rake coaehea on the 
North Eastern Railway is 9 months, which is Arxa.ettll the '(Vme as 
laid down in the standard schedule. There is, therefore, no reasOn 
why the cost of periodical overhauL to Mail and Express rake 
coaches should be higher in Gorakhpur Workshop. The Committee 
would, therefore, stress that intensive measures, such as the incen-
tiVe scheme of working, standardisation of repair operations and: 
la.ying down of ratiDnal yardstiCks for undertaki1l.g various opera-
tions, should be taken to increase productivity and bring down the 
cost. 

REPLY OF GOVERNMENT 

, 
The Committee's recommendation laying stress on intensive-

measures such as greater coverage under the incentive scheme and 
standardisation of repair practices are noted and further attention 
is being conceIlltrated in these directions. The coverage under the 
incentive scheme in Gorakhpur shops has been progressively in-
creased and is, at present, about 98 per cent. The repair practices 
are also being itandardised progressively. ' 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC III/fJ5,. 
dated the 8th October, 1965], 
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Recommendation (Serial No. 72) Para No. 115 

The Commi~e are distressed to note that 14 machines h.av. 
remained uncommissioned in Izatnagar Workshop for 'several years 
Jor 'Want of spare parts and other fiXtures as weZi as electTica! modi-
fications. They feel that it should have been possible for the Rail-
ways, w·i.th their vast 7"eSOtLrces and experience, to locate the 
sources of supply much earlier. They hope that these . machines' 
'Would now be brought into use without further delay either' in this 
.Railway or in any other. 

The Committee would also stress that if the 24 U.S. surpltLS 
machines stored in Izatnagar Workshop are not required by the' 
North Eastern RaiLway they may be transferred to Workshops/Loco 
$Jteds of othe,. Railways or other Public Undertaking where they 
..couZd be put to.effective use. 

REPLY OF GOVERNMENT 

Six of the 14 machines referred to by the Committee have already. 
-been put into commission. It has not been found possible 

to obtain all the deficient components for five machines even from 
the manufacturers, as the machines are obsolete' and no longer in 
production. It is the.refore propose(! to modify the~ machines or to 
use alternative fittings on them to bring them into use. In the 
case of two other machines attempts are still being made to obtain 
the deficient parts from. the manufacturer. The remaining one 
machine, which is U.S. surplus, is deficient of vital parts which 
are unobtainable. All attempts to procure these parts or to 
modify the machine having failed, and taldilg intO accOunt th" 
general condition of the machine, it is now proposed to scrap it 
after removing the serviceable parIII. 

2. As regards the 24 USA War Department surplus machines 
the position is that in 5 machines, certain vital parts are missing or 
broken. These parts are unobtainable even from the makers as the 
machines are absolete. The question of scrapping these ttlachines 
after removing all usable parts is under consideration. The te-
maining 19 machines are unsuitable for the type Of work done in 
Railway workshops and Production Units. 'Ordnance factories to 
whom these macnines were offered have also 'not found them suit-
able for their work. The ather' public' sector Projects lire now 
being asked if they have any use for these machines after suitable 
. repairs. If it is eventually found that the machines cannot be used 



-even by the public sector projects, the question of condemning them 
,also after removing all the usable parts will be considered. 

[Ministry of Railways (Railway Board) a.M. No. 65-B (C)-EC 111/65, 
dated the 8th October, 1965] 

Recommendation (S. No. 73) Para No. 117 , 
The Committee have been ilnformed that a proposaL for setting· 

'u.p a Central Signal Workshop on RaiLways for production of modem 
signalling equipment has been approved and tenders have been 
issued for setting up the workshop in coLlaboration with reputed 
manufacturer of signalling equipment. The tenders are expected 
·to be received in March, 1965. It has been stated that the indige"l.ous 
·capacity developed in the private sector coupled with the capacity 
to be developed, in the proposed Central Signal Workshop 
lor specialised modern signalling equipment would help to meet 
'gradually almost all the requirements for electrical signalling equip-
ment. Some import of specialised raw materials, speCial compo-
'nent8 and patented articles, is however, likely to continue until 
indigenous substitutes become available. 

The Committee hope that Government will take earlll stepSl to 
set up the proposed Central Signal Workshop and thus to make the 
·country self-sufficient in the fieki of 8ignalling and tele-communt-
cations which play a vital part in modern transport. 

REPLY OF GOVERNMENT 

Tenders have alre'ady been received and opened on 1st April, 1965. 
'They are now being examined. Efforts are being made to expedite 
ftriillisation of the tenders and setting up of the Signalling EqUl~ 
ment Factory. 

'{Ministry of Raitways (Railway Board) a.M. No. 65-B(C)-EC-I11/ 
65, dated the 8th October, 1965] 

FURTHER INFORMATION CALLED FOR BY THE CoMMITI'EE 

In the reply of Government to this recommendation, it has been 
:stated that efforts are being made to expedite finalisation of the 
tenders and setting up of the Signalling Equipment Factory. 

The latest position regarding setting up of the factory may 
kindly be indicated. 

(Lok Sabha Secretafitat O.M. No. 5/19 (l)-EC-II/65, da.ted the 10th 
February, 1967]. 

2746 (Ail) LS-5. 
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RI:PL Y or GoVERN'MENT 

As regards the setting up of the Signalling Equipment Factory,. 
the matter is under active consideration and a final decision is ex-
pected to be taken in the next few months. 

[Ministry of Railways (Ratlway Board) O.M. No. 65-B (C) -EC 111/65,. 
dated the 15th April, 1967]. 

FURTHER INFORMATION CALLED FOR BY THE COMMIT'l'Et 

It may kindly be clarified as to whetfter the finalisation of tenders 
is under consideration of Government or the whole question of-
letting up of the Signalling Equipment Factory is now being re-
considered. In case of the latter, the reasons therefor may also 
kindly be stated. 

[Lok Sabha Secretariat O.M. No. 5j19(1) EC-II/65, dated the 19th 
May, 1967.] 

REPLy OF GOVERNMENT 

While the tenders opened on 3rd March 1967 are being pTocess-
ed, a subsequent development is that, besides this, a proposal has 
been received from Mis. WestinghoUse Saxby Farmer, Calcutta. 
in which they have suggested finan,cial partiCipation by the Indian 
Railways with Mis. Westinghouse Saxby Fanner Limited._ 
Calcutta. This proposal is also being considered. It is expected 
that the final decision in regard to this c~ will be taken shortly. 

[Ministry of Railways (Railway Board) a.M. No. 65-B (G) -ECIII/65, 
dated the 3rd June~ 1967]. 

COMMENTS OF THE COMMlT1'EE 

The Committee feel unhappy about the delay in finalising the 
decision regarding the setting up of the Signalling Equipment 
Factory. They would like to be informed about the final decision 
taken in the matter. 

Recommendation (Seial No. 74) Para No. 119 

The Comm~'ttee desired to know the losses on account 01 theftll 
0/ electrical fittings on the North EQ.8tern Railway dU1'ing the las~ 
three years, but reconciled figures could not be furnished as the/-
Electrical Department and the Chi.ef Security Officer of the North. 
EQ.8tern Railway are maintaining separate sets of figures. 
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The Committee need hardly emphasise that reconciled figure, O'J 
losses of equipment, whether electrical 01' 0/ other Depa.rtmeonu. 
Bhou.ld be maintained. They would also stress that theBe statistica 
,hould be carefully compiled and analysed with t111ilew to take re-
medial measures to check the 10BBes. 

REPLy OF GoVERNMENT 

A uniform procedure for compilation and reconcilation of figures 
of thefts and losses of Electrical & Mechanical fittings has recently 
been fonnulated by the Board for adoption by all the Zonal 
Railways. 

[Ministry of Railways (Ra.away Board) O.M. No. 65-B(C)-EC-III/ 
65, dated the 8th October, 1965] 

Reeomm~ndatioD (Serial No. 75) Para No. 120 

The Committee note tha.t white the number of stock verification 
sheets relating to N.E. RaiLway cleared in 1962-63 had risen. to 3317 
as compared to 2280 in 1961-62, the number has again fallen to 2766 
in. 1963-64. The Committee abo note that w1hite the cleara.nce . of 
stock verification sheets pertaining to a particutar yea.r within that 
year was 74 per cent in 1961-62, it rose to 81 per cent in 196~3 

.. The rate of clearance however, fell to 68. 5 per cent in 1963--64. 

The Committee cannot, therefore, accept the l!omplacent con-
clusion of the Ministry of Railways that the "efforts to $peed up the 
finalisation of outstanding stock verification sheets are bearing fruit 
and the pace of clearance;s progressively improved upon". They 
cannot too strongly emphasise the need fOr prompt clearance of the 
stock verification sheets. They see no reason as to w17'!1 the stock 
tx!~ification $heets sho-uld not be cleared witMn the target period 
fi:rjed by the authorities if all the departments concer?led were to 
give it the attention and priority that it deserves; They hope that 
the Ministry of RaiLways and North Eastern Railway would take 
concerted measures to improve the position and at least sustain the 
rate of clearance which was attained in 196~. 

REPLY OF GOVERNMENT 

In regard to the observations of the Estimates Committee on the 
pace of clearance of stock verification sheets, the Min. of Railways 
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w~ld submit that clearance that can be expected within the year 
of stock verification sheets issued during that year, cannot normally 
exceed 75(;~J, as a period of 3 months is generally allowed for the 
investigation of discrepancies and the action to be taken thereon. 
Also since a number of stock sheets are issued towards the close of 
the year, and taking into account the inevitable time lag in finalisa-
tion of staff, responsibility etc., without which stock sheets cannot 
be considered as closed, the percentage of clearance of stock sheets 
ibid, is likely in actual practice to be somewhat below 75%. 

As a result of special efforts made by the N.E. Railway, all stock 
sheets of 1962--63 have been cleared except 9, and only 170 of the 
stock sheets issued in 1963-64 are outstanding. The drive to dispose! 
of all the outstanding stock sheets is continuing and the Railway 
has set October 1965 as the target date for finalisation of all sto('1r 
soeets issued upto 1963-64. :' 

The Railway Board will keep a special watch over the progress 
in clearance of the stock sheets of the N.E. Railway. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (C) -EC-ITl/ 
65, date(l the 8th October, 1965'] 

Recommendation (Serial No. 76) Para No. 123 

While the Committee are uhappy that in 1961-62 the final allot-
ment and actual expenditure on construction of quarteTS for staff on 
the N.E. Raitway were 50% of the original budget allotment, t1tey 
note that the performance in subsequent yeaTS has imp1"oved. They 
would suggest that advance action, particularly for ensuring avail-
ability of land and cement fOT construction of quarters, should be 
taken so toot it does not hold up pla.nned programme. 

The Committee hope that the original budget allotments for cons-
truction. of qua.rters in 1964-65 and 1965-66 would not only be "llow-
ed to stan4 'but Clltso fully utilised. 

Attention of Railway Administrations has been drawn from time 
to time to the need ot 'ensuring proper planning for construction of 
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Railway quarters in order to avoid lapses in the budget allotments. 
The recommendations of the Committee are again being hrought to 
the notice of th'e Railways with instructions to take suitable ad-
vance action for acquisition of land and procurement of critical 
material like cement, steel etC. well in time so that the construc-
tion of quarters is not held up on this account. 

The utilisation of the allotment for quartel"S by the North Eastern 
Railway has improved substantially over that in 1961-62 mentioned 
in the Estimates Committee's recommendation. Against the origi-
nal budget allotments Rs. 66,93,000 for construction of staff quar-
ters in the year 1964-65, the actual expenditure is expected to be 
10 the neighbourhood of Rs: 72.76 lills. For the year 1965-66, the 
'Dudget allotment for construction of quartel'llJ is RI. 85.301akhs and 
these funds are expected to be fully utilised during the year. 

[Ministry of Railways (Railway Board) O.M. No. 6~B (C)-EC, 
III /65, dated the 8th October, 1965.] 

Recommendation (Serial No. 78) Para Nos. 128-129 

(i) The Committee nO,te that 21 out uj 23 Pension cases, pend-
ing for more than ~ months, could not be sanctioned by the N.E. 
Hailway for administrati'l'e reasons such as missing and incomplete 
"ecords, delay in obtaining sanction of competent authority fOr re-
tention in .eroice beyond superannu.ation age, delay in preparatiOn 
of papers etc. Only in 2 Cases legal documents were awaited from 
the parties concerned. 

The Committee consider that as all these 'matters are well Within 
the administrative purview of the Railways there should not be such 
long delay in finalising the cases. They would stress that keeping 
in view the pecuniary condition. of the lIta!!, who retire from ser-
vice, every effort should be made by the Railways to settle pension 
cases within ,~ months &f retirement of an employee. 

(U) The Committee note that out of the 68 Provident Fund CaRes 
pending for more than six months on the N.E. Railway, 44 are pend-
ing for verification of commercial debits, sanction of extension in 
,ernice, fixation of pay, completion of service recorda etc. which 
are matters for a.dminist1'AtWe action. Only in. 21 casel Zega~ docu-
,nents were awa.ited from the employees' families and in 3 cue, 
qu.arter, had not beft vacaUd. 
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The Committee wQUld suggest that one year fJefore 471. employee 
iI due to retire his service record and other docu.ments should be 
checked up to aee tMt they are complete in ·a.J.l respects 'before he 
retires. Similarly, all cQncer?ted should be informe~ in advance to 
finalise and intimate in time commercial and other debits so that 
jlDr want thereto the Provident Fund claims are oot kept pending. 
'the Committee feel sure that if earnest' and concerted effcrrts are 
rna.de . by the varia", adminiBtrative wings of the Railway it should 
be possible ··to pay ProtMent Fund dues within six months of the 
retirement of an employee. The CC7Jnmittee hope that the Railway 
Hoard and the North Etutern Railway would take special interest 
i", thi' matter of .ta' welfare. 

(iii) The Comm.ittee : would sugge~t th4t the Ministry 
of Railways shQul.dkeep €I closer watch over the di.sposal 
of pension and provident fund cases. They would suggest 'that 
detailed reasons becau.se of which payments are held up for mOTe 
than six months should be investigated in each case and responsi-
bility for delay fixed~ If deterrent action is taken against the per-
sons who are held responsible for causing avoidable delay, it would 
have the wholesome effect of ensuring expeditious . disposal of provi-
dent fund and pension cases. 

REPLy OF GOVERNMENT 

The Goverrunent have accepted the above recommendations. 

Pension case8: Instructions have been issued to all Railways that 
"" all cases in which the payment of pensionary benefits held up for 

more than six months should be investigated by a Committee consist-
ing of Senior Scale Officers of the Personnel Department and the 
Accounts Depat1ment, and responsibility for any avoidable delay 
should be fixed· and suitable action taken against the person responsi-
ble. 

The above procedure will come into force frqm 1st January 1966, 
and all cases outstanding for over 6 rnonth:;, qn 31-12-65 will be in-
vestigated. In the meantime aU the staff d!:ta~g' with pension easel 
at various stages have been apprised of the above decision so that 
they may have an adequate opportunity to clear outstanding cases 
as far as possible by 31st D~ember, 1965. 

Provident Fund cases: Instructions haw been issued that ad-
vance action for set tiling the dues of any employee due to ff'tire, 
which is now initia.ted ~x months before he is due to retire, should 
henceforth be initiated one year be!ore the date 0( retirement. 
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, ... Th~ ~ways have alSo been instructed that, commenclJli from 

'tlie quarter ending 30-&-65, they should send to the Railway Board 
'two lists of cases more than 6 months old-one of cases pending for 
reasons attributable to the Adminis4"ation with detailed reasons for 
delay in each case, and the other of cases pending for reasons attri-
butable to the parties who are to receive the payment, with reasons 
for delay in each case and the steps taken by the Administration to 
dear these cases. These lists will be scrutinised in the Railway 
Board's office 8Jld action taken as necessary. 

[Miniat'1l of Railways (Railway Board) O.M. No. 65-B (C) -EC 
III/S5, dated the 8th October, 1965.] 

Recommendation (Serial No. 79) Para No. ISO 

North Ea.stern Raihvay largely consists ,oj a system which Wal 
built up in the Company days. It has some inherent limitations, such 
as too many branch lines of comparatively smaller length, too manti 
shunting and Ivan trains, very large number of transhipment point. 
and track conditions which are far from ideal. The peculiarities in 
the layout of this Railway hinder the smooth flow of traffic and are 
partly responsible for the low utilisation of engines, slow speed 0/ 
goods trains, etc. The Committee feel that some steps should be 
taken to remove these inherent limitations of thil Zonal RaHwt1fj 
and then we may expect a parity of efficiency with other Railways. 

REPLY OF GOVERNMENT 

The removal of the these limitations is possible only by long-term 
measures, the execution of which would have to be spread over 
some time. Various measures designed to serve the purpose of the 
Committee's recommendation have been taken by the Railway Board 
from time to time as part of the continuous endeavour to improve 
the operation of this Railway. For example, dealing with the prob-
lem of the large number of shunting and van trains, a number of re-
commendations for the running of special pilots, fixation of shunting 
time at stations, improvil'\g the quality of control working and yard 
supervision, improving the layout of yards and the standard of inter-
locking etc. were made in the Efficiency Bureau's studies on "Speeds 
of Goods trains on the N. E. Railway" and "Locomotive performance 
on N. E. RaUway". 

2. As a result of the implementation of the recommendatJons and 
other measures taken, the percentage of shunting and van Goods 
'Train kil'ometres to total goods train kilometres on the N. E. Rail'": 
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way, which was 7/).1 in 1958~59 has come down to 57.3 in 1964-65. The-
progressive improvement can be seen from the following table:-

NORTH EASTERN RAILWAY 

PERCENTAGE OF THROUGH GOODS TRAINS AND OF SHUNTING OR VAN 
GOODS ·TRAINS TO TOTAL GOODS TRAINS KILOMETRES 

Through goods Shunting or va" 
train Kms. goods train Kms. 

1958-59 24·9 75.1 
1959'""60 25·1 74·9 
1960-61 30.1 69.9 
1961-62 32 .0 68.0 
1962-63 34·9 65.1 
1963-6.4 38.3 61.7 
1964-65 42 .7 57·3 

3. The continuous attention paid to strengthening the track hal; 
resulted by 1-4-65 in a reduction of 81 per cent in the length of track 
under speed restrictions for standard locomotives as on 1-4-60. The: 
following table gives the relevant figures:-

As on 

1-4-60 
1-4-61 
1-4-62-
1-4-63 
1-4-64 
1-4-65 

NORTH EASTERN RAILWAY (M.G.) 

£mgrh of track under 
speed restriction owing 

to the condition 
of track (Kms.) 

2941 
2594 
:u85 
1014 

752 
SS2 

Percentage of the length 
under restriction to tM 

total running track 
kilometres 

57.6 
51.2 
43. 1 

19.9 
14·8 
10.9 

Besides, a perusal of the General Manager, N. E. Railway's An-· 
nual Report for 1963-&4 will show that sanctioned engineering works: 
on that Railway include relaying of the existing 50 lb. and 411 lb. 
rails and tastenings over as many as 1065.35 Kms. of track with hea-
vier rails and increased sleeper density. 
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4, With the improvement in the condition of the track and other 

improvements, it has recently been possible to increase the booked 
speeds of passenger trains considerably as the following table will 
show:-

Booked speed in Kms, Effective 
Section increased from 

r- .A.---. '""\ 
From To 

I. Trunk/Main line sections, 
1, Kuriya-Puranpur 44 64'S 1-4-63 
2., Handiakhas-Allahabad City, So 64 1-4-63 
3, Barabanki-DaUganj 49,S 6·4'5 1-4-64 
4, Mailani-Doobhiyakhurd 39'S 64's 1-4-6<4 
5, Mansi-Maheshkhunt (Dn, Line) 50 64'S 1-4-64 

- 6, Narayanpur-Katareah So 64'S 1-4-64 
7, Manduadih-Handiakhas 49'S 64'S 1-4-64 
8, Motihari-Narkatiaganj 43 S6 1-4-64 
9, Colonelganj-Burhwal 49'S 64'S 1-10-64 

10. Budeun-Ujhani 39'5 64'S 1-10-64 
II. Soron-Kac;ganj 39'S 64'S. 1-10-64 

II, Branch line sections 
I. Bachhwara-Sarnastipur (D.G) ,6 65 1-10-63 
2. Gonda-Gainsari 39'5 49'S 1-4-<>4-
3, },nandnagar-Nautanwa 22 49'S 1-4-64 
4, Gorakhpur-Captainganj 43 49'S 1-4-64 
~, ,;~arkatiaganj-Bhiknathoree 21 44 1-10-64 
6, Doronda-Maharajganj 21 44 1-10-64 

S. To facilitate the flow of traffic and obtain faster movement and' 
better turn-round of stock, a number of yards on the N, E. Railway have 
been remodelled and additional facilities provided and improvements 
carried out at several other yards, The following is a Ust of major yards. 
remodelled since 1958-59:-

(a) MARSHALLING YARDS 

1958-59 

1960-61 

(i) Garhara 

(i) MaiIani 
(ii) Aishbsgh 

(iii) Muzafi'arpur 
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(i) BarcilJ.y City 

I(i) Gonda 
(ii) Chupra 

(i) Kanpur Anwarganj 
(ii) Narkatiaganj 
(iii) Darbhanga 

(i) Siwan 
(ii) Samastipur 

(iii) Gorakhpur 
(iv) Sitapur 

(b) PASSENGER YARDS: 
19$8-59 (i) Barauni In. 
1963-64 (i) Lucknow In. 

(H) Farrukhabad. 

'6. The improvements in the standard of interlocking at stations 
will be clear from the fact that the number of non-interlocked stations 
on the N. E. Railway has come down from 319 in 1958-59 to 33 in 
1964-65. The following ta.ble shows the progress of interlocking of 
crossing stations on the N. E. Railway:-

PROGRESSIVE POSITION OF INTIlRLOCKING OF CROSSING STATIONS, NORTH 
EASTERN RAILWAY 

1958-59 
1959-00 
1960-61 
1961-62 

1962-63 

1963-64 
1 964-6,S 

Provided 
Non inter- with Rudi- Standard Standard Sta"dard Total 

locked mffltary I Inter- II Inter- III Inter- crossing 
interlock- locked locked locked statiM! 

in, 

319 
321 
290 2S 
~j6 73 
228 101 
104 202 

33 270 

176 
17'). 
169 
Ij4 
149 
127 
IIS 

4 
4 

499 

4 ,SOl 

30 SI4 
44 527 
49 52.7 
89 527 

104 sa7 
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7. The extension of ~e br0a4 gauge line to Barauni/Samastipur 
and the opening of the B. G. Farakka route to Assam also reduce the 
incidence of transhipment on the North Eastern Railway. 

8. So far as the existence of a large number of short branch lin. 
is concerned, it will be conceded that the lines have to be maintained 
in the interest of service to the areas concerned and all that can b~ 
done is to adopt measures to mitigate the adverse effect of the exis-
tence of these branch lines on the overall perfonnance. This can be 
done by streamlining practices and intensifying supervision. Mea-
sures to this end have been adopted from time to time and a major 
step in this direction is the recent separation of commercial from 
transportation work on Districts by posting Distriot Commercial 
Superintendents in Traffic Districts so as to leave the District Traffic 
Su~rintendents free to concentrate on operating work. The im-
provement in operation on branch lines is also apparent from the 
increase in booked speeds of passenger trains on branch lineS men-
tioned in para 5 above. 

9. It will thus be seen that the Railway Board ~re fully alive to 
the need for overcoming the inherent handicaps of the administra-
tion and a continuous effort is being made to reduce as far as possi-
ble the impeding effect of these handicaps on the operation of the 
Railway. The Committee's recommendation- under consideration is, 
therefore, already being largely fulfilled. 

[Ministry of Railways (Railway Board) O.M. No. 65-B(C)-EC. 
HI/65, dated the 8th October, 1965.] 

Recommendation (Serial No. 80) Para No. 130 

The Committee are glad to note that continu.ous efforts have been 
11utde by the Ministry of Railways and the North Eastern Railway, 
specially ,i-nce its bifurcation into ttWo Zones in January. 1958, to 
bring down the operating -ratiO and -reduce the losses. The Com-
mittee C()11.8ider that with a vigorous drive for{ca"1ling goods, intro-
duction of additional pa!senger trains and shuttles where justified 
improved ,ervices and amenities, elimination of delays en route and 
prevention. of claitm8, and in general by effecting economy in staff 
and operating costs, it should be po8sible for the Railway to main-
tain CDn.filtent improvement and join the ,.anks of other Zonal Rail-
ways who have been making significant C01ltribution. to the Exche-
qu.er for planned development. 
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REPLY OF GOVERNMENT 

Noted. 
[Ministry of Railways (Railway BoaTd) O.M. No. 65-B (C) -EC. lII/65, dated the 8th October, 1965.] 



CHAPTERm 
RECOMMENDATIONS WHICH THE COMMITTEE DO NOT 

DESIRE TO PURSUE IN VIEW OF THE GOVERNMENT'S 
REPLY. 

Recommendation (Serial No.1) Para No.2 . 
The Committee would like the Railway Board to examine wi1ether 

it can be economical to maintain Broad Gauge establishments and 
rolling stock etc. for only 52"47 Kilometres. 

REPLY OF GOVERNMENT 

The B. G. section between Barauni and Samastipur has to be under 
the control of the N. E. Railway for operating convenience. This 
arrangement is also more economical than transfer of the seetion to 
the Eastern Railway because of the following factors:-

(a) The section between Barauni and Bachhwara-a distance 
of 17 Kilometres is of "mixed gauge", Permitting either 
a broad gauge train or a metre gauge train to be run at 
a time, but not both at the same time. 

(b) The remaining section, i.e., between Bachhwara and 
Samastipur-a distance of 35 Kms.-is served by twf'J 
lines, one a broad gauge line and the other a metre gauge 
line, running parallel to each other. The stations on 
this section are common for both the Broad and Metre 
Gauge trains, no staft' being provided separately for each 

/ gauge. 

(c) The primary maintenance of all B. G. rakes working bet-
ween Barauni Junction and Samastipur is being done by 
the Eastern Railway. 

(d) It is thus not operationally feasible for two Railway Ad-
ministrations to control movements on the Barauni-
Samastipur section, and it is essential for operating con-
venience that the N. E. Rly., which controls the MG 
section between Barauni and SamasUpur as well a6 the 
main line sections on the M. G., should control the B. G. 
services on the section also. 

61 
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(e) The arrangement also makes for a saving in maintenance 
stair and station sta1f, and also to some extent in con-
trol staff. 

[Ministry of Railwllys (Railway Board) O.M. No. 65-B(C)-EC. 
IIlf65, dated the 8th October. 1965.] 

Recommendation [Serial No. S(ii)] Para No. 11 

The Committee note with regret that the net loss on running the 
lefTY services on the North Eastern Railway hClB ,been more than 
RI. 50 'takhs during each of the last six years; and it is apprehended 
that the ferry services will continue to incur lOBS. It is also recognis .. 

" ed that ferry services aTe causing delay in transit and great incon-
venience to passengers. The Committee would suggest that the 
economics rYfhaving bridges across the two points (Mahendru Ghat-
Paleza Ghat and Barari Ghat-Mahadeopur Ghat) may be eXa'mined. 

REPLY OF GOVERNMENT 

The Ministry of Railways have, after a careful consideration of 
the recommendation of the Committee, come to the conclUSion that 
bridges across the two points, viz., Mahendru Ghat-Paleza Ghat and 
Barari Ghat-Mahadeopur Ghat would not be justified either on 
financial or operating considerations: 

(a) As compared to the loss of Rs. 53: 93 lakhs in 1963-64 in 
the working of ferry services, the corresponding annual 
loss on the two bridges, based on a very approxil:nate 
assessment of their cost is likely to be of the order 01 
Rs. 266 lakhs, the interest element on the capital cost alone 
accounting for Rs. 207 lakhs, without any significant 
addition to earnings. (Without a propei- survey, which 
is time consuming and costly, this estimate is of course 
approximate) . 

(b) The construction of the Farakka Barrage has already been 
commenced and when it is completed, a rail connection 
will be available over it at Farakka. It is also understood 
that there is a State Government proposal to bridge the' 
Ganga near Patna. 

In these circumstances the construction of bridges over the Ganga 
to replace these two ferries would nat appear to be prima fa.cie 
justified. 

[Ministry of Railways (Railway BQard) O.M. No. 65-B (C)-EC'. 
III/65, dated the 9th November, 1965.] 



'. Recommendation (Serial No. 51) Para No. 71 
The Committee unde-rstand that the last comprehensive revieuJl' 

regarding ..the standard of amenities to be provided in III class wait-
ing halls and waiting rooms, etc. was made nearly 10 years ago. The 
Committee would suggest that committee may be constituted to· 
1'eview the standard 01 'basic amenities to be provided at station.$ 
particularly fen III CIaIS passengers. 

REPLY OF GOVERNMENT 

While the Railways have been taking action to provide ameniiiei 
up to the standards laid down some time ago, there are still a large 
number of stations at which the work has yet to be completed up 
to these standards. It is considered that it would be more usE'ful 
to appoint a new Committee to review the standards, say, after two· 
years, when amenities to the existing standards have been fully-
provided at all stations. 

[Ministry of Railways (Railway Board) O.M. No. 65-B (G) -ECIII /65, 
dated the 9th November, 1965]. 

ReeommeruiatiC)n (Serial No. 77) Para No. 125 

The Committee note that while the recruitment of Scheduled 
Caste candidates agatnst vacancies reserved for them on the N. K 
RaiLway has !been proceeding apace-in fact the tJotaZ ntll1nber of 
appointments in 1960, 1961 and 1962 was more than the reserved 
quota-there has been a marked shortfaU in the recruitment of. 
Scheduled Tribes against vacancies reserved for them. They are 
constrained to note that as many as 87 posts in Class III and 216 
posts in Class IV reserved for Scheduled Tribes lapsed in 1961 owing 
to efflu:x: 01' time limits, The Committee are not convinced with the 
reasons advanced by the Railway authcnities namely the backward-
ness of the Sc,¥duted Tribes and their unwillingness to go out of 
their villages in unfamiliar surroundings, and feel that if strenuous 
efforts are made to pttblicise the existence of reserved qtLO'ttl ,/01' 

Sched.uled Tribes in the areas inhabited by them and in the educn·· 
tional centres where Scheduled Tribes .~tudents are getting educa-
tion, it should be possible to fill up the quota of vacancies reserved 
for them. They would also suggest that the good ojJices of the 
Commissioner for Scheduled Castes and Scheduled Tribes, the Direc-
torate of Employment Exchanges, and. the State Government autho-
rities may be utilised to fill up vacancies reserved for .C::chedull'tf 
Tribe,. 



REPLy OF GoVERNMENT 

Instructions already exist for wide publicity to be given to the 
'vacancies- reserved for SchedUled Castes and Scheduled Tribes. 

Employment Notices giving full details of the number of reserved 
vacancies, scales of pay and the qualifications required etc. etc. are 
published in the newspapers ('both in English and the local lang-
uage) which are likely to be commonly read by the prospective 
candidates. Where relatively few papers are published in any parti-
'cular area, the advertisement is repeated in such papers. 

A copy of such Employmen1 Notices is endorsed to the office of 
the Commissioner for Scheduled Castes and Scheduled Tribes, local 
Employment Exchanges, recognised Associations of .Scheduled 
Castes and Scheduled Tribes and to the Hostels run by the Govern-
'ment. 

Copies of these Notices are also exhibited outside the Railway 
-offices si'tuated in the area of recruitment. 

It has been confirmed by the North Eastern Railway as well as 
the Railway Service Commission, Allahabad, which makes recruit-
ments for that Railway, that the above instructions are being 
stricly followed and the vacancies reserved for Scheduled Castes 
.and Scheduled Tribes in fact receive wide pUblicity. 

[Ministry of Railways (Railway Board) a.M. No. 65-B (C)-EC. 
111/65, dated the 8th October, 1965.] 

NEW DELHI; 

15th December, 1967. 
Agrahayana '24, 1889"""(Sa.ka) 

P. VENKATASUBBAIAH, 
Chainna.n, 

Estimate. Committee. 



APPENDIX I 

(Vide reply to recommendation Serial No. 25 in Chapter II) 

GOVERNMENT OF INDIA 

MINISTRY OF RAlLWAYS 

(Railway Board) 

No. 64.TGII/36/NE/l/Est. Committee New Delhi, dated 23-3-1965. 

To 

The GfP)eral Manager, 
N. E. Railway, 
Gorakhpur. 

SUB:-Supply of clean wagons for sugar at Transhipment pOintr-
recommendations made by the Estimate Committee. 

Ref: -This office wireless message of even number dated 6-1-65 and 
your reply thereto. 

The Estimates Committee of Parliament have inter alia recom-
mended that the Railway administration should tighten up measures 
particularly at transhipment points, to ensure that thoroughly 
cleaned wagons are supplied for loading of sugar bags, especially 
those meant for export. 

I 

Board desire that action may plea&Q be taken accordingly with 
a view to ensuring that complaints of supply of dirty and unClean 
wagons are not received from the trade. 

In the meantimE' receipt of this letter may please be acknow-
ledged. 

65 
2746 (Aii) LS-8. 

Sd/- CHAND NARAJN, 
Deputy Director, Tra1Jk (G), 

Railwall Board. 
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No. 64-TGII/36jNE/1/Est. Committee New Delhi, dated 23--3-1965 

Copy forwarded to the General Managers of all Railways (except 
N. E.) for information and similar action. 

Bd/- CHAND NARAIN. 
Deputy Director, Traffic (G) 

Railway Board. 



APPENDIX D 

(Vide reply to reoouunendation Serial No. 29 in Chapter ll) 

GoVSItN'MENTorl!mIA 
MINISTRY OF RAILWAYS 

(Railway Board) 

No. TCI/1531!66, New Delhi, dated 16th MClreh, 1M3. 
To 

The General Managers, 
Northeast Frontier, North Eastern, Westem 
and Northern Railways. 

Sus: -Movement of P. O. L. trafJic in bulk from G4Uootli, New 
Jalpaiguri and Barauni to Shakur'basti by the all metre-
gauge route. 

In view of the present shortage of B. G. tank wagons and also 
with a view to enable proper utilisation of M. G. tank wagons which 
are now freely available, the Board have decided that P. O. L. tra1Bc 
(both dangerous and non-dangerous) in bulk in tank wagons booked 
on account of Indian Oil Company from Gauhati, New Jalpaiguri 
and Barauni to Shakurbasti should be carried by the all metre gauge' 
route, freight charges being levied at special rates equal to the 
normal tariff rates for the distance by the all metre gauge route 
minus 120 Kms. 

T~ Board desire that immediate action should be taken for the 
introduction of the special rates referred to in para 1 above. These 
special fates may be allowed to remain in force up to 31st December, 
1965. The position should be reviewed in November, 1965, both 
from the operating and the commercial point of view and a report 
sent to Board by 30th November, 1965, positively. 

~,i 
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Sd/- S. V. RAMASUBHAN, 
ABBtt. Director, TrCllf!ic (R), 

Railway Board. 
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No. TCI/1531/65 .. New Delhi, dated 16th March, 1965. 

Copy forwarded for information to:-

(i) The Chief Auditors, Northeast Frontier, North Eastern, 
~estern and Northern Railways. 

(ii) A. D. A. I. (Railways), New Delhi. 

Sd/- S. V. RAMASUBHAN, 
Asstt. Director, Traffic (R), 

Railway Board. 

Copy to }I' (A) & TT.I. (with 10 spare copies) Branches. 



APPENDIX III 

(Viae ~ply to recommendation Serial No. 61 in Chapter II). 

GOVI!:RNM&NT OF IJfDIA 

MINISTRY OF RAiLWAYS 

(Railway Board) 

No. TCIII/3132/65/Estimates 
Committee/NER /61. 

New Delhi, dated 5-4-1965. 

To 

The General Manaeer, 

N. E. Railway, 

Gorakhpu.r. 

SUB: -Claims prevention measu.res etc. 

An extract of recommendation No. 61 and paras Nos. 85 to 92 of 
the 65th Report of the Estimares Committee (3rd Lok Sabha) on 
the Ministry of Railway~N. E. Railway are enclosed. 

The Board desire that security measures to check pilferages 
should be tightened furtber with regard specially to costly com-
modities like piecegoods, that effective steps be taken to eliminate 
negligence or collusion on the part of Railway staff resulting in lOis 
of complete packages or consignments and that staff responsibility 
for ..the loss should invariably be fixed and appropriate action taken 
against the staff respollSible for the 1081. 

Receipt of this letter may be acknowledged. 

Sd/- V. B. AHUJA. 

Jt. Director, Tra~ (Rates), 

Railway lioard. 



No. TCIII/3132/65/Estimates 
CommitteefNER/61. 
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New Delhi, dated 5-4-1965. 

Copy together with a copy of the recommendation No. 61 and 
paras 85 to 92 of the 65th Report of the Estimates Commitree (3rd 
Lok Sabha) on the Ministry of Railways-N. E. Railway forwarded 
to the General Managers, All Indian Railways, except N. E. Rail-
way for information and similar action. 

Receipt of this endorsement may be acknowledged. 

Sd/- V. B. AHUJA, 
1t. Director., T'fOfftc (Rates), 

Railway Board. 



APPENDIX IV 

(Vid. reply to recomm'endation Serial No. ~ iI). Chapter II) 
GoVEINMENT OF INDIA 

MINISTRY OF RAILWAYS 

(Railway Board) 

No, TCIII/3132/65/Estimates 
Committee/NE/62, . 

The General Manager, 
N. E. Railway. 

Gorakhpur. 

New Delhi, dated 3-4-1965. 

SUB: -Prompt <mel proper handling of goods at tr4nshipment pOints. 

Extract of recommendation No. 62 and para 93 of the #i5th report 
of Estimates Committee (3rd Lok Sabha) on the N. E. .tlailway are 
reproduced below:- . 

"Recommendation No, 62: The Committee note that the per-
centage of claims paid by the North Ea'.nern Railway on 
account of 'delay in transit' rose from l' 83% in 1961-62 to 
2'57% in 1962-63 but has come down in 1963-64 to 1'86%. 
They teel that for a Railway like the North Eutern, which 
has a number of important transhipment points, it is of 
the utmost importance that goods are not only transhipped 
promptly but are also handled safely and carefully. 

If these two steps are strictly ensured the Committee fe'el sure 
that the Railway would be able to effect substantial 
reduction in claims compensation arising out of delay in 
transit or loss of packages or consignments in transit. 
The Committee would stress that the performance in this 
behalf should be closely watched by the Railway authori-
ties at the highest level to ensure that no slackness creeps 
in. 

P41'4 No, 98: The pereentage of elaims paid .on account of 
'delay in transit' rose from l' 83 per cent in 1961-62 to 2' 57 

'11 
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per cent in 1962-63 but has come down in 1963-64 to l' 8tl%. 
The Committee desired to know whether the Railways had 
undertaken any special study regarding 'Transit Delays' 
and have ,been inform'ed that although no study has been 
undertaken regarding transit delays which result in 
claims, the question of delay in the movement of consign-
ments (smalls) has been constantly engaging the attention 
of the Railway Board and the Railway Administrations. 
To tackle this problem in all aspects, the Railways have 
set up standing committees consisting of two senior scale 
officers, specially to watch and take appropriate action to 
avoid delays to consignments. 

For a Railway like the North Eastern, which has a number of 
important trallshipm'(~nt points, it is Of the utmost import-
ance that goods are not only transhipped promptly but are 
also handled safely and Farefully. 

If these two steps are strictly ensured the Committee feel sure 
that the Railway would he able to effect substantial redUC-
tion in claims compensation arising out of delay in transit. 
The Committee would stress that performance in this 
behalf should be closely watched by the Railway authori-
ties at the highest level to en'Sure that no slackness creepS 
In." 

2. The Board desire that it be ensured that goods are not only 
transhipped promptly but are also handled safely and carefully at 
all transhipment points on your railway and the }>E!rformance at 
transhipment points should be kept under watch at the highest level. 

3. Receipt of this letter may be acknowledged. 

Sd/- V. B. AHUJA, 

Jt. Directcw. Traffic (R), 

Railway Board. 

No. TCIIII31321651Estimates Comrnitte"eINEI62. 

New Delhi, dated the 3-4-1965. 

Copy together with a copy each of the recommendation No'" 
and para 93 of the 65th report of Estimates Committee (Srd Lok 
Sabha) on the Ministry of Railways-N. E. Railway-forwarded to 
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the General Managers, All Indian Railways, except N.E. Railway for 
infonnatio·n an similar action. 

Receipt of this endorsement may be acknowledged. 

Sd/-. V. B. AHUJA. 
Jt. Dtrector, Traffic (R) 

.Railway Board. 



(Vide rep])' to recommendation Serial No. es in Chapter n). 
.... , .,. .' 

-"" GoVERNMENT OF INDIA 

MINISTRY OF RAILWAY! 

(RAILWAY BOARD) 

No. TCIII13132165IEstimates 
CommitteeINERI61. 

Neto Delhi, dt. 1-f...85. 

The General Manager, 

N. E. Railway, 

Gorakhpur. _ 

SUB: ,A"erage rime taken fOT Qisposal of claima. 

An extract of recommendation No. 63 and para ~ of the 65th 
Report of the Estimates Committee (3rd Lok Sabha) on the Ministr1 
of Railways-N. E. Railway, are reproduced below:-

"63 94 While the Committee are glad to note that the average time 
taken by the N. E. Railway in disposal of claims cases has 
been appreciably reduced during 1964-65 (the average 
from April to October 1964 being 39 days as against the 
average of 54 dflY'S for the years 1962-63 and 1963-64), th'ey 
consider that a sustained drive is necessary to maintain 
this tempo. They would also stress the need for judicious 
disposal of claim'S cases so as to avoid litigation on the one 
side and payment of inftated amounts on the other. 

Court Cases. 94. The following table indicates the number of suit. 
fUed in courts against the N. E. Railway for claims compenaatign, and 

" . .. 



their disposal during 1963-64:-

----~--.--.. ---

to-
I:! 

Number of suits filed in court or Pending from 
previous years 

Number of suits settled out of court and paid 
Number of suits dismissed. 
Number of suits decreed and paid. 
Number of suits pending. 

N. E. Rly. 
1963-64 

3,850 
568 
471 

I,I7S 
1,636 

---.---.. - .. -
It would be seen from the above that out of the 1,646 cases decId-

ed by the courts, as many as 1,175 (about 70%) were decreed.' 
against the Railway. Asked about the reasons for the Railway loa-
ing in such a high percentage of case'S, the representative of ~be ~ 
has stated in evidence that there was delay in the settlement of 
claims by the Railway and the parties went to the courts in order to· 
save themselves from the possibility ofUmitation. 

It ha'S been added that an appreciable improvement has been 
effected during the current year in the disposal of claims and in their 
settlement by payment. The Ministry have furnished the following 
statem'ents in support of the above: 

(i) Average time taken in days for settlem.ent Off claiUlS dur-
ing the years 1962-63 to 1964-65 • 

. -.------- ---~------.- .-------.. -~,-.-.-.--~-.-- --
Month 1962-63- 1963-64 1¢4-65 

April 56 54 ,,6 
May 52 58 41 
June 53 60 41 
July 56 51 37 
August 51 54 35 
September' 47 57 37 
October 56 53 37 
November . 51 S5 ... , . .. '.' 
December 56 56 
January 52 50 
February 58 S4 
March 58 53 

Averaae 54 54 39 



76 

(it) Percentage of the total number of claims paid to the num-
ber of claims settled. 

--_._------ . --------- --.-, 

By Payment By repudiat ion 
Month 

1962-63 1963-6.4- 1962-63 1963-64 
-.~-... _----_ .. -- --- ---- --_. -.---.. - .. ----~-------

April 29 48 45 44 
May 31 52 44 34 
June 37 42 46 43 
July 37 50 47 38 
August 35 48 53 39 
September 34 54 56 33 
October 37 46 51 42· 
November 42 51 46 34 
December 4'Z 49 47 38 
January 48, 48 45 39 
February 52 S9 39 29 
March 48 60 43 26 

While the Committee are glad to note that the time taken in dis-
posal of cases has been appreciably reduced during the current year, 
they consider that a sustained drive is necessary to maintain this 
tempo. They would also stress the need for judicious disposal of 
claim9 easel 80 as to avoid li~igation on the one side and payment ()f 
inflated amounts on the oth'er." 

The Board desire that concerted and sustained efforts should be 
made to keep the average time taken for settlenrent of claims at the 
minimum possible and that judicious disposal of claims should be 
ensured so as to avoid litigation on the one hand and payment .f 
inflated amounts on the other. 

R'eceipt of th1a letter may be acknowledged. 

Sd/- V. B. AHUJA 

Jt. Director, Traffic (R), 

Railway Board. 



No. TCIII/3132/65/Estimates 
Commi ttee/NER/63. 

'7 
New Delhi, dated 3-... 65. 

Copy forwarded to the General Managers, All Indian Railways, 
except N. E. Railway for information and similar action. 

Receipt of this endorsement may be acknowledged. 
Sd/- V. B. AHUJA, 

Jt. Director, TrafJic (R), 
RailwAJI Board. 



. APPIlNDIX VI 

Analysis of tMactiotl taken by Government on eM recommendatio,u 
contain«l .... III'. Sixty-Fifth . &porr 11/ 1M B,timGt" 

Committee (Third Lok Sabha) 

J • Total 0\ImbCr of recommendations 
. ., 

2. Recommendations that have been accepted by Government 
(Vide Recommendations Nos. 2. to 8 (i), 9 to 50,52. to 76, 
and 78 to 80.) 
Number . 

~I 
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Percentage to total 95% 

3. Recommendations which the Committee do not desire to 
pursue in view of Governments reply. 
(Vide Recommendations Nos. I, 8 (ll), 51 and 71) 
Number 
Percentage to total 

78 
GMGIPND-LS 1-2746 (Ali) LS-dt. 27-12-1967-1135. 
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